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LOK SABHA DEBATES

LOK SABHA

Wednesday, June 9, 1971[Jyaistha 19,
1893 (SAKA)

The Lok Sabha met at Eleven
of the Clock

[MR. SPEAKER in the Chair)
ORAL ANSWERS TO QUESTIONS

Export of Jute Goods

*362. SHRI N, K SANGHI: Wwill
the Mmister of FOREIGN TRADE
be pleased to state :

(a) whether export of jute goods in 1970
is slumped to an all time low ;

(b) the measures being taken to increase
the export earnings ; and

{c) the target of export during the
:urrent financial year ?

THE MINISTER OF FOREIGN
IRADE {SHRL L, N. MISHRA) : (a) to
¢). A statement is laid on the Table of the
Jouse,

Statement
{a) Yes, Sir,

(b) The measures taken (0 maximize
xports include following ;—

() ingreasing ares uider cultivat
'aid yield of rew jite and mesta =

(i) raising production of jute goods
from an average monthly output of
90,000 1ons to 110,000 tons.

(iii) reducing domestic consumption of
sacking

(iv) products development and diverse
fication

(v) export promotional efforts and

(vi) restraint on speculative activities in
hessian

(c) Export target has been stepped up
to 7.4 tonne value at Rs, 250 crores approxi-
mately.

SHRI N, K. SANGH!I : The Minister
has accepted in his reply that the export has
been the lowest in the year 1970. In the
backdrop of the happenings in Bangladesh,
I think this is the time when we should
rejuvenate our export, Now 50 many
workers are thrown out of employment
because of the closure of jute mills. On the
1st of June the Minister stated that efforts
are being made to reopen the mills to help
the poor workers and on the 2nd June six
more jute mills have closed down. May 1
know what he is going to do to get the
closed mills reopened ?

SHR1 L. N. MISHRA : In West Bengal
there aro a number of jute mills which avé
very much out-dated and old. Even though,
we would be happy if the mills started
working and the labour get erhployment, the
main problem in West Bengal is the
modemisation of the jute mills. In that
1 have not been geiting the nhecessary or
expected co-operation from the jute mill
ownors, Though there is provision for
financing it and some funds have been.
utilized for that, they have not taken
appreciable sigpa to modernisa their mills,
So fsy as the mills reforred to in this
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question are concerned 1 will look into each
individual case myself and see what can be
done. If finance is necessary, we will see
that the Industrial Finance Corporation
helps them. But the real problem in West
Bengal is that the jute mills are very much
outdated and some of them obsolete.

SHRY N. K. SANGHI : May 1 know
whether the Mihister would lay down
tesponsibility in the Ministry on those who
had not gone ahead with the purchase of
raw jute from Thailand, which has resulted
in great 'oss to this country ? Would he also
ensure that the opening of new jute mills
will be only in Bengal and not outside
because of its export potentiality.,

SHRI L, N. MISHRA : We had a
proposal to purchase jute from Thailand
gince our internal production was short by
7 lakhs to 8 Jakhs tons. But the prices
prevailing in Thailand were exhorbitant and
so that deal was not economical. Though
we had asked the STC to make these
purchases, because of the high prives
prevailing there we did not make these
purchases. About the mills in Bengal there
vwas a discussion in this Hcuse only two
days back and a number of hon. Members
Have asked for diversification of industry.
S0, in fairness to the States new industries
and mills should be opened in the back-
weard States of Bihar, Orissa, Tripura and
Andhra, Therefore, 1 cannot give this
ascurance that no new mills would be
opened or started in any other State
except Bengal.

ot o<, . 9 : % ag wrrar WA
# fe a3l &= dmer & oY ereandf oy §
FHAFFA W and Eor qz farm &
S/ ¥ AT Y, THET HITX X gy
ooz s § 7

wonw wgm i pad) oRl) 63
QT BT ST @ § )

SHRI JAGADISH BHATTACHARYYA:
May I Know from the hon. Ministey whether
we  purchsse finished jute products from
foreigh couirtries and, if 50, to what extent ?
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SHRI L. N. MISHRA : To the bhest of
my knowledge, we do not purchase finished
products, Perhaps, there may be some
negligible purchases here and there,

sft v e qtt : A Fel ot
Ami qarar fs g2 fast &t shaw
A qUT ¢, W agg quAN § @
s fad ag § ) & oy wgan g fw
T @i o1 gfee ¥ & go fn arfssma
oY W ¥ ot @ gFEE ¥7 gE R,
aTT 3TEIWA §, AN S wgr gE F X
3 fael & @ ¥ f9a aq |7 §,
forqd aqd gFqald ® @ Iy A% 7

MR, SPEAKER :
that.

He has replied to

SHRI L. N, MISHRA : It is a fact that
next year is going to be a better year for
jute exports. At Jeast that is our expecta-
tion. The indigenous production of jute
this year would be more as compared to last
year. On taking advantage of the situation
I will only say that we arc trying to re-
capture the US market which we lost as a
result of competition from Pakistan, because
Pakistan mills are very modern mills,
Their quality of jute was also good and we
were almost at the point of losing the world
market., But the time has come when we
should take advantage of the situation and
regain (he markets, especially when there
are signs of improvement in the world
market, 8o far as jute is coacerned,

off gr. vavrw Xd : & g ot
g g E e faar gz g A
wam i g o fad A @A
Magraggedygomgary?

ftow. v faw: T www &
sShare & strar v ) A @ Y @
f& gz qgr o oren ar i agh aC R
(fefers @08 R = 91 o W 1
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SHRI INDRAJIT GUPTA: In the
statement it is stated that one of the
measures taken to maximise exports is to
increase the area under the cultivation of
raw jute. May I know from the Minister
whether recently the Government has decid-
ed to ask the raw jute cultivators to increase
their cultivation by about 25 per cent and,
if so, 1n view of the fact that the anticipated
jute crop this year is going to be a very
good one, what measures will the govern-
ment take to guard against a glut of raw
jute which may lead to a serious fall in
prices and thereby harm the int~rests of the
cultivators.

SHRI L. N. MISHRA : Till now we
have cxperienced shortage of jute, The
trends of the world jute market show that
there would not be a glut of jute in the
world market. In fact, we will have a
bigger demand from the market. We will
sec to it that there is no glut and the
growers do not suffer. As the hon. Member
knows, we have set up the Jute Corporation
and it will be the main function of the Jute
Corporation to make purchase of jute. So,
whenever there is any fall in price of jute
the Corporation will enter the market and
make purchases from the jute growers,

Drop in Indian Share of Tea Trade in
British Market

SHRI SAROJ MUKHERIJEE :
TRADE

*365.
Will the Minister of FOREIGN
be pleased to state -

(a) the causes for a drop of 16 per
cent Indian share of tea trade in the
British market in the past 30 years ;

(®) whether African share of tea has
increased from 3.8 to 21.2 per cent under
similar conditions ; and

(¢) if s0, the reasons thercfor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A C. GEORGE): (a)to (¢). A state-
ment is laid on the Table of the House.

Statement

_(8) The decline in India's share of tea
in'the Biftish miarkdt is due to the gradunl
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inroads made by Ceylon, Africa and

other teas.

(b) The share of African teas in the
British market has gone up from 4.6% in
1940 (0 21.3% in 1970,

(¢) (i) Emergence of African coun-
tries as new tea producing
countries and their steady in-
crease in production with a
much lower cost of production
compared to India ;

(ii) African tea is cheaper than

Indian Tea,

(1ii) Because of low internal

consumplion in East African

countries, they are exporting
as much as they can Irres-
pective of any price consi-
deration, On the other hand
high internal consumption in

India which accounts for 50%

of the total crop makes

Indian tea dearer,

(iv) The seasonal pattern of pro-
duction in India as against
year round production in
East Africa together with

advantages of a shorter lead.

SHR1 SAROJ MUKHERJEE : The
hon. Minister has evaded the real question.
He has accepted that Indsa’s share of tea in
the British market has declined but he has
not mentioned the percentage. My question
was whether there is a drop of 16 per cent
in the share of Indian tea in the British
market in the past few years and he has
evaded the question by simply saying that
there is & decline. Nor has he mentioned
in his reply what steps he is going to take
rectify the position. He has simply referred
to the inroads made by Ceylon, African
and other teas, Our tea used to have a
very good market in the world and we used
to earn quite a big amount of foreign
exchange which we badly need for building
up our economy. Now this Ministry, is not
doing what it should do to compete With
other countries in the world tea market.
e hag pot seid anything about them,
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MR. SPEAKER : Let him come to the
qQuestion,

SHRI SAROJ MUKHERJEE : Why is
it that the Ministry has not taken any
measures to compete with the other coun-
tries in the world tea market so that the
decline in our share can be checked ? It is
not as if remedies are not there to this
situation, The remedies are there but the
Government have not taken them. Will the
Minister tell us what he has done to
increase the production of tea in our country?
He has mentioned here that internal con-
sumption of tea has increased. It is good.
But what steps has he taken to increase
production of tea for export ?

SHRI A. C. GEORGE : The question
is specifically about the export to UK. We
have said that there is keep competition
from African tea where the cost of pro-
duction is low and the internal consumption
is also low : so, they are in a better position
to export. They only method to counter
this is to reduce the cost of our tea pro-
duction and to make promotional pro-
grammes. We are making real headway
in our promotional programmes and, at
the same time, to reduce the cost of
production we are allowing liberal grants for
replantation and improved methods of
production.

SHRI SAROJ MUKHERJEE : My
second question is with regard to the mea-
sures for competing in world market Yester-
day he said that in the export of textiles
we are being handicapped because of the
British moves, Here again, today in tea we
are finding that because of British moves our
export of tea is also declining, People will
think that this Ministry has taken up the
job of liquidating foreign trade, We need
foreign exchange so much and in textiles,
tea, everything, our exports are dechining,
What is the Ministry doing to compete with
other countries 7 Will the Minister tell us
what mecasures have been taken regarding it ?

THE MINISTER OF FOREIGN
TRADE (SHRI L.N. MISHRA}: The
petfermance of the Foreign Trade Ministry,
if you will permit me to say, this year
has been perhaps a record one. We had
increased our exports more than our target ;

that is, instead of 7 per cent we reaghed
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84 per cent. Therefore, it is not fair to
say that we are liquidating foreign trade.

About tea, the hon, Member may care
to go through the papers if he has any,
Year before last was a vety bad Yyear for
tea, Last year was a much befter year.
As you know, there is an organisation,
called the FAO, which looks into world
contracts of tea, Of course, we have lost
some percentage of the market in the UK,
Bat, as my colleague pointed out, this is
mainly because of cheaper variety of tea
coming from African countries and also
from Ceylon. But the export of tea from
our couniry this year bhas been better.
There is every reason to say that our per-
formance has been satisfactory,

SHRI S M. KRISHNA : United
Kingdom is a small country, So, may I
suggest to the Government that if they are
contemplating to explore the possibllities of
exporting our tea to the other countries,
probably there would be lesser competition
from African and other tea producing
nations ? I would like to know if the
the Government have any specific programme
to explore the possibilities of exporting tea
to countries other than the United Kingdom.

SHRI L. N. MISHRA : Today we
export a good quantity of tea to USA,
Recently, in the new trade pact we have
a provision for exporting tea to USSR.
We are exporting tea to a number of
countries. UK is one of the buyers—of
course, it is the main buyer—-of our tea.

MR SPEAKER : The question relates
to the British market only.

SHRI P. VENKATASUBBAIAH :
In view of the fact that the African coun-
tries as well as Ceylon are having keen
competition with our country, may I know
whether Government can initiste discussions
with these countries to have a consortium
of tea producing countfies 30 that they may
not cut at cach other and also hit the trade ?

MR, SPEAKER : This is too farfetched
a question,

SHRI PIL.OO MODY ;: They want to
form cartsls, a monopoly,

. SHRI L. N, MISHRA ; There Is a
comamiltes g6t wp by the FAQ which
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regularises export and also the quantity of
export from each country. Recoatly, we
had 8 masting of this committee in India
and some decisions have beon taken, As you
know, two years back a decision was taken
to withdraw 90 mullion lbs. of tea in the
world market because there was a
glut in the market of tea, This year, 1
say, the aillotment is not unfavourable to
us.

oft wzw fagidy 2wl : #9798 99
i fadw ¥ qra ¥ wrg STERT AWNI
T W AW & gra § Ffma § AR wA
N Aol W IN T § 5w
%! 39 %7 Ifaq fgemr aff Taear 7 am
greg A g gfenw ax o R
far 87

tuw, on. faw . g am wE R
#YT gae wErEr 110 af gt 1 e
qa & $o M wga Yag Na T af
@t gEe ¥ gw S A ag frg
frar & fx wra o d¥fqn g9 L0 1 A@
arad § fe agr Y aew ¥ arg q At
g1 oA ¥ Sq ¥ ¥z g1 FC AY 9

Rrew Al age g qW R g A
TF FTORER a7 w1 fawre fisqr g s
ug defoanr g wq agt w0 g@ R
fasrog & qrae A o AN ¥ gw &
7€ F17 § 3T L AN A @

SHRI INDRAJIT GUPTA : When are
you going to do it 7 For the last two years
we are hearing it.

SHRI L. N, MISHRA : I have not been
here for two years,

SHRI PRABODH CHANDRA : Is the
Minister aware of the fact that thers have
been tonmsistent complaints about the quality
of tea that has béen exported ?

SHRI L, N, MISHRA ; I have not
feccived any complpint as regards the
quality. As (He hos. Mémber knows, we
“have pre-shipment inspection and we have
sirengtboned that orgavisstion. 8o far as
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the quality of our tea is concerndd, wa have
not received any complaint from the UK,

Declaration of Birth Anniversary of Dr.
Ambedkar as Public Holiday

* 363. SHRI S. M, BANERJEE : will
the. PRIME MINISTER be pleased to
state

(a) whether several organisations in the
country have demanded public holiday on
the birth Ann'versary of Late Dr. B, R,
Ambedkar ; and

(b) if so, the reasons for not declaring
this as a public holiday ?

THE MINISTER OF STATE IN THE
MINISTRY Of HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) and
(b). The periyd of our struggle for national
revival and froecdom produced men and
women of emmnence 1n diverse fields of
politics, art, literature, religion, etc. Dr.
B R Ambudkar was one of them. Govern-
ment feel that a more creative and construc-
tive way of honouring the memory of these
great men and women should be found
rather than declaring public holidays. In
our country the number of such holidays is
already large, even though, in pursuance
of the recommendations of the Sscond Pay
Commission, the number of public holidays
was reduced from 23 to 16 in 1960. Govern-
ment also fee] 1hat when our count:y aught
to make every cffort to develop and to face
the present d fliculties, increasing public
holidays would not be the best way of
honouring the great men of the past oy of
promoting na'ional interests.

SHRI 8. M. BANERJEE : Before I put
my question I may make it clear that my
questions are not invariably meant for
Central Government employges.  Always
the hon. Mimnister gets the idea that 1 ask
only about Central Government employees,
1 may clarify that it should cover all
employees, whether working in the pubiic
sector or in the private sector. The Pay
Commission does not apply to the private
sector, That should be clear,

Naw I wish (o know from the hoan,
Minisier whether it is & fagt that for the
last 50 many years two demands have been
mado by the Republican Party and thosy
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who bhelieve in Dr. Ambedkar and hald him
in high esteem, not because he championed
the cause of harijans but also because he
champioped the cause of parliamentary
democracy. The two demands were to have
a portrait of Dr. Ambedkar in the Central
Hall and to declare his birthday as a public
hdliday. Public holiday means actually
showing respect to somecome so that his
creation and work could be popularised
among the people on that particular day.
1 would like to know why none of the
demands has been conceded by Govern-
ment.

SHRI RAM NIWAS MIRDHA : There
is no doubt about Dr. Ambedkar's eminence
ms a constitutional lawyer and as a great
public man of this country. But, as I said
in my answer, declaring public holidays
is really not the best and the fittest way of
honouring the memory of a great man like
Dr, Ambedkar. A lot of requests have
come to the Government from time to time
from various organisations that Dr,
Ambedkar's memory should be honoured
by declaring a public holiday, But for the
teasons stated by me in my answer, it has
not been possible to accede to that request,
As a matter of fact, except for Mahatma
Gandhi’s birthday, there is no national
leader whose birthday has been included
in the list of pubiic holidays.

SHRI S. M. BANERJEE : Apart from
not declaring a public holiday in the larger
national intrest, I would like to know what
other measures have been taken to have a
proper memorial for Dr. Ambedkar in the
country,

SHRI RAM NIWAS MIRDHA : The
Question is specifically about declaring a
holiday. As regards honouring Dr.
Ambedkar many statues have come up all
around the country and a number of
institutions have been named after him.
The Government always gives importance
‘to the coatribution that he has made in
our national life.

SHRI K. G. DESHMUKH : May 1
know whether the Maharashtra Government
has made a request to the Central Govern-
ment for declaring the birth anniversary of
Pr. Ambedkar as 3 public holiday ?

JUNE Y, 191
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SHRI RAM NIWAS MHRDHA : Yes,
Sir. The Maharashtra ‘Governmment did
make a representation in this roipect
supporting other organisations.

SHRI SANJEEVI RAO : We are having
the maximum number of public holidays.
Is the Government contemplating to reduce
the number of public holidays.

SHRI RAM NIWAS MIRDHA: Asl
stated, in pursuance of the recommendations
of the Sccond Pay Commission, the number
of public holidays was reduced from 23 to
16 in 1960, we are awaiting the recommen-
dations of the Third Pay Commission which
is still working and we will give due consi-
deration to whatever recommendations they
make.

Export drive for Automobile Ancillary

*369. SHRI P. GANGADEB : Will
the Minister of FOREIGN TRADE be
pleased to state :

(a) whether Government are working
out a proposal for a dynamic export drive
in  respect of automobile ancillary to
achieve the target of Rs, 100 crores an-
nually ; and

(b) if so, the measures Government
propose to take to achieve the same ?

THE MINISTER OF FOREIGN
TRADE (SHRI L. N, MISHRA) : (a) Yes,
Sir. It is proposed to raise the exports of
automobile ancillaries from Rs. 7.00 crores
in 1970-71 to Rs. 10.00 crores in 1971-72,

(b) A statement is laid on the Table of
the House,

Statement

In addition to the existing export
assistance including advange and replenish-
ment licences, compensatary support, duty
drawbacks, customs bonding, freight re-
ductions gtc, the recently established
Trade Develospment Authority has ' been
q,umsmd with the task of developi
production and  export of



15 Oral Anvwers

ancillades. Thé ‘ride Devélopment
Autherity is engaged in the following
activitios :

(&) Identifying the specific items
of automobile anciilaries with com-
parative advantage and promoting
export to both the original equip-
ment and spare part markets ;

(b) Locating international long-
term buyers of ancillaries both as
original equipment and as spare
parts, and put them in touch with
competent Indian manufacturers
for start up of negotiations and
conclusion of contracts ;

(¢) Locating the specific areas of
capacity constraints and processing
proposals for expansion or creation
of capacity for export production.

Considerable work has since been done
in this direction and a number of enquiries
received from international firms for a
ranges of ancillaries are at different stages of
processing.

SHRI P. GANGADEB : The reply to
para ‘b’ of the statement is not satisfactory.
May I know the countries from where these
enquiries have been received and how long
will it take to process them ?

SHRI L, N. MISHRA: The main count-
ties to which we export these ancillaries are
the developing countries, Reoently, we have
recoived enquiries from  countries like
Japan, Western Burope and UK. also. The
orders are being processed and, I believe,
the automobile ancillary industry will be in
& position to moeet the demand.

SHRI P, GANGADEB : May [ know
the tirhe tiken for processing these applica-
tions since their receipt 7

SHRI L. N. MISHRA : Till recently, a
lot of complafints were ‘réceived that we take
2 long time to tdke a decision on giving
export licences, In the last Import-Export
ligeming poticy issuod by tUm  Gowermment,
& time-table has been fsed My suggestion
tothe C.C. I & B is that any decision on
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the issue of a-licence should be takdn Withid
three months® time, ¢ither reject #t o
accept it. So, we are having a time-table
for it. I think, we will bb able td process
them in three months’ time,

SHRI P GANJFADEB: May I know
the type of aucil.r.08 for which there is
demand from international market ?

SHRI L, N, MISHRA : The items of
export include fuel injection equipment
and parts, elements for spark plugs,
piston assemblies aad parts, radiators,
brake and clutch  linings, shock
absorbers, leaf springs, engine valves,
bus bodies and electrical equipments for
adtomobiles.

gq zex wre gfazar a9r v wATEw
wxfaif w1 g famm ® qfeafas
feqr st

*370 ﬂmwwﬁ:wiw
AT wEem w41 3 aaW e g
5 f .

(w) Fat wfea wrea saqE) o1-
T g9 A gIFR § wgly fear § fe
ga zez wiw gfveqr, gantfer <@ arw
gfozgy WX fergear awiart, awrare
AT dat gaTare wAfaat # gF fag
¥ &7 ¥ qgw fear oy, sl

(=) afe g1, aY 39@q faam & wx
% a1y I & s § 7

g, @i RaTn searea d -
wht (DR abeR wed) ;o (F)
gL Y WIEhy Sudf wrsrcdw ¥
154 mfys sfudwr ¥ gifce sehT @
uw sfa fasit @, fae¥ defig atere ¥
ag g e daid frag O 6 arf.
oy . . . % s o o i
from WY garafa ek fig wen
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o 1 fege emT aar AT
wrelt wura oRfedt & ot & o
fafwe gam At 3

(w) wwer fa=rada 3

off wow war qid ;. @ g § &
IR W 8T N I3AT A Y
FNIT A F RN H HF qMATT
aafqal & Aoz AW gwhd grER
) frw a® ¥ S FRA Y meEd
fafia & 1 7w E AN A S Frwrw
2 § s oY 1€ gaard adf A R 4
Yt qaey & & SR wrgar g e wa
a% gg fanrw am far svow ?

sitweht aferelt wovadt . At TR
¥ garT W Al fgrgea @A
FaX Henw qur ¢ Afer ag w7
dt, & ok, e g, @@ . FaARF )
o% foqg® oF a@ wg@ Q1A
w gifaat § ¥ gu ¢fedde oufaat §
Sq% AT queI %1 Qa1 gra ¢ § fn
GORT 4§ % §% (% gu dar w7 ar
T A w0

WEAW WEIA : ATT A AT FEAT
gl wigd §?

o srw fagrd Wikl ; qid W
argw A & fr ag Q99w gg O
& 1 e qar Qar & o I8 |

W UN g war Tl P X
woar § fe ag sea Ppwrada 40 &
ATAAT WEAT § 5 quwr ww aw fawro-
o ey argm ? ww aw ww 9 Wfaw
frfa & foar orgr arfie it w1 e
Y § 8
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shmft afegelt weat : 0 ¥ § a3
warer T I3AT § A TN Ay qrew X
sorar § i gt aw 9. & mE. Al g, .
ar. & foq WA TR N A g,
W a % & wgr & fs ag saw
wfarga § T gw oot ¥ oedt Mg
w0 gy fog §g wA O |

o por wew o2 : & gEAr SEAr
g fe gz ot w9 g Nl ? wwdr Y
e T Ayt a7 g A ad
wrearan fear srar g e aedt @Y amey
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SHRI S. M, BANERJEE : It appears
from the statement of the hon. Minister
that the Government have still to agree
to convert the PTI and other news agencies
into a Corporation. I would like to know
whether several irregularities, misappropria-
tion and other charges have been brought
to her notics. These have been brought
against the PTI management and the
management of Samachar Bharti. 1 want to
know about this, I so, before this decision
should be finally taken what steps have
been taken by the Government to investi~
gate into those charges ?

SHRIMATI NANDINI SATPATHY :
Just mow I don’t have the information
about the charges brought against PTI or
UNI or any other news agency. But, as the
hon, Member has said some charges have
been brought against these news agencies. We
are definitely looking into it to see what
Government can do in the matter,

SHRI S, M. BANERJEE : We asked
this in this very hovss when Mr. Gujral
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was the Minister dealing with this Miaistry.
We referred to cerfain charges and discussed
in Parliament then. Are all thdéss washed
away or expunged ? We have been told that
charges have been framed against the PTI
managemeat, Now the Minister says she
has not received.

SHRIMATI NANDINI SATPATHY
1 have not said 1 have not received. I said
I do not have the information with me but
if there are any charges definitely we will
look into them and see what Government
can do in the matter,

SHRI AN. VIDYALANKAR : Isit
not—fact that these are not independent
because these agencies are controlled by the
newspaper editors who are under the big
industrialists ?

SHRIMAT!I NANDINI SATPATHY :
Yes, Sir. We know that some of the big
newspapers are share-holders and directors
in these news agencies,

SHRI ANANTRAO PATIL : May I
know from the Minister whether it is a fact
that the Members of the Board of Directors
consisting of mainly the tycoons of the
news-papers are only looking after the wel-
fare of their papers and whether it is also a
fact that the subscription of the PTI is
prohibitive for small and medium news-
papers ?

MR. SPEAKER : You need not give
information ; you may just ask a question,

SHRIMATI NANDINI SATPATHY :
1 could not foliow the second part.

SHRI ANANTRAO' PATIL : 1 asked
whether the subscription of PTI is pro-
hibitive for small and medium news-papers.

SHRIMATI NANDINI SATPATHY :
Just now 1 do not have information as to
what is the aubscription for small and
medium news-papers.

,SHRL R, K. SINHA : PTI and UNI
have mooopoly in the matters of news
coverage and they don't give correctfiews.
This Yiﬁml the view of the poaple of the
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countrv. I would like to know whether we
could take immediate steps to convert them
into independent Corporation controlied by
eminent journalists etc. so that'the people
are fed with objective, reliable and correct
news.

SHRIMATI NANDINI SATPATHY :
This question of converting them into
statutory corporation is under the consider
ation of the Government. That is what [
said in the beginning. While taking this
into consideration, we will certainly keep
in mind the suggestion made by the hon.
Momber,
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Setting mp of Publit Agesey ‘at Calcatin
for Weighing and Measuring
Export Cargo

#373. SHRI INDRANT GUPTA:
Will the Minister of FOREIGN TRADE be
plicased to state :

(a) whether the Calcutta Licensed
Measures Organisation, which has been
doing weighing and measuring export cargo
such as tea and guanies, has recently been
closed down ;

(b) if so, the reasons for the closure
and whether Government’s prior approval
was given ;

(¢) whether such weighing and measur-
ing operations arc essential in the interests
of the country's foreign trade ; and

(d) if so, whether Government have set
up a suitable public agency to do this
work ?

THE MINISTER OF FOREIGN
TRADE (SHRI L. N. MISHRA) : (a)to
(d). A statement is laid on the Table of
the House.

Statement
(a) and (c). Yes, Sir.

(b) and (d), Due fo recurring losses
incurred for tho following reasons :—

(i) Withdrawal of measurement of jute
carpet backing cloth by tho ship-
ping companies ; and

(i) frequent cancellation of the Srm’s
services by  stevedores/steamer
agents to facilitate expeditious

+ logding of cargoes,

At a Tripartite meeting held by the
Union Minisiry of Labour, Employment and
Rehabilitation held in May, 1971, a settle-
uiegt for resaming the work of the organisa-
tion was arrived at under Section 12(3) "6f
Industrial Disputs Act, 1947 which inter

1lig ; psopose) for . reorganieation
‘""‘m Wty
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SHRT INDRAJIT GUPTA : 'In lepiy
to part (c) the answer given is yes, by which
1 understand that the Minister agrees that the
weighing and .measuring operations aro
essential in the interest of the courtry’s
foreign trade.  If this is so, I Went to know

.why the: Government has not taken eady

steps to ensure that in all the thajor penis
of our country some organisation is set up
preferably 1n the public sector to ensure that
proper weighng and measuring of export
cargoes is done, instead of leaving it as in
Calcutta, to some private agency ?

SHRI L. N. MISHRA : Private agencits
are slowly disappearing and in Calcutta
also it will disappear,

SHRI INDRAJNT GUPTA ol
like to know whether the Caleutta Licensed
Measures Organisation is functioning as
agents of the two chambers of commerce,
Bengal Chamber of Commerce ahd Indian
Chamber of Commerce and Government
have nothing to do with it. I want to know
whether it is a fact that exporters are not
under any compulsion to bave their cargo
weighed and measured with the result 1hat
under-invoicing and over-invoicing is going
on. I want to know what steps the
Government is thinking of, to plug these
loopholes. What steps are taken to see
that these weighing and measuring opera-
tions are carried out by a public organisation
at these ports ?

SHRI L. N. MISHRA : Unges-inyojcing
and over-invoicing relates to Ministey of
Finance. So far as the taking quer of the
cargo relating to foreign trade is- concerned;
we have got an organisation. But it bad
not been effectively functioning. Wo want
to strengthen that organigation at sl pars
including Calcutta, At the moment it is« in
private hands and there have been lot of
complaints against that.

SHRI ERASMO DE SBQUEHRRA :
Many of these export contracts specify that
the final payment shaM be niade on the but-
turn report not only at the Indjan poss;. but
at the’ port "of destination., Just now, the
hon, Minister has said that he iptends..te
have intensivé’ checking at our pgrt, of
émbarkation. "My’ 1 also !’“l_k him , whethes
any arfanfeméiits aro propased whereby ihg
elttdry repiort’ &t the port ‘of destipation



233 Oral Answers

will also be supervised by the Indian weigh-
ing _organiuﬁon ?

SHRI L. N. MISHRA ; To begin with,
we are having only pre-shipment checking
o inspection. What the hon, Member has
said is a suggestion, and if it is necessary,
weo shall iato look it.

Tea chests lying in Warehouses of
Calcutta Port Commission

*376. SHRI DASARATHA DEB:
Will the Minister of FOREIGN TRADE
be pleased to state :

(2) whether Goverament are aware that
some 35,000 chests containing tea worth
about Rs. 12 crores have been lying in the
public wacehouses of Calcutta Port Commis-
sion since Januay, 1971 ;

(b) whether Government have any plan
to take over all private warchouses in
Calcutta ;

{¢) whether Government are considering
a plan to guarantee the minimum quota of
chests for the public warechouses ; and

{d) if so, the salient features of the
plan ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE) : (a) Consequent on the
declaration of closure of Public Tea Ware-
houses in Calcutta by Messrs Balmer Lawrie
#nd Co., on 19th January, 1971 a total of
3,80 lakhs Tea chests warth about Rs. 13.5
crores was locked up. Closure was however
lifted from 30.h April, 1971. The curront
stock of Tea in Public warehouses is reported
to be about 2.3 lakhs chests.

{b) No, Sir,
(¢) No, Sir,
(d) Does not arise,

SHRI DASARATHA DEB: In eerly
Fobruary, the hon. Minisier for Foreign
Trade, Shri L. N. Mishra himself said that
he was seized of the sitvation,. How s it
that tven afier four months, the matter bas
ot been settled 7 May I also know what,
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steps are being taken to improve the
situation ?

THE MINISTER OF FOREIGN
TRADE (SHR! L, N. MISHRA): The
Balmer Lawrie Warchousing Corporation
have decided to close down, and we want
to take over, and we are in correspondence
with the Ministry of Transport. The real
probiem is to take over all these people
who were engaged in this warchousing
organisation. We are impressing upon the
Ministry of Transport that those who were
working in this organisation should not
have their services dispensed with but they
shouid be provided with jobs, because they
have got experience of the job and also
because of the difficult situation in regard
to getting experienced men in this field in
Calcotta

Changes In Administrative set-up of
Government

*330. SHRI D. D. DESAI will
the Minister of HOME AFFAIRS be
pleased to state the steps taken in pursuance
of the Reports of the Administrative
Reforms Commission in regard to speeding
up the disposal of cases and the rcdressal of
public grievances, making the adminis-
tratton more responsive to the people’s
needs and aspiration and for checking
corruption ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : Govern-
ment hope that the progressive implemen-
tation of the recommendations of the ARC
will improve public administration, of which
the quick disposal of cases, the redressal of
public grievances and responsiveness to
popular needs are fimportant aspects. A
major step in the direction of redressing
public grievances snd checking corruption
was the introduction of a bill in Pariament
to setting up the institution of Lokpal and
Lokayuktas at the Centre, This bill was
based on the decisions taken by the Govern-
ment on the report of the Commiission on
‘ Problems of wodress pf citizens® grie-
vances."

SHR! D, D, DESAIL ; Are Ocverninest
aware that during the last' two condecutive
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years, there has been a shortfall in imple-
menting the Plan targets ? This has been
the result of delays at Government level.
What steps have been taken to see that
things are expedited ? In view of the
increase in the Plan targets and Plan inputs,
what sort of steps are being contemplated
to sce that the cases in hand are disposed
of quickly ?

SHRI RAM NIWAS MIRDHA : The
shortfall in Plan expenditure, to which
reference has been made by the hon.
Member, is due to a variety of reasons. But
so far as the delay in Government decisions
is concerned, every effort is made to see
that decisions are taken as expeditiously as
possible, A< I said earlier, the various
recommendations of the ARC as contained
s their reports would as a whole make the
Government more efficient and would result
in quick disposal of cases.

As regards the specific schemes that can
be taken for quicker disposal of cases, it
is very difficult to enumerate all of them.
As a matter of fact, the whole process of
Government, their procedures, their method
of work, delegation of powers etc. are
involved, about which there is always a
continuous thinking. Efforts are made
through various orders and practices to see
that the disposal of cases and particularly
where policy decisions are concerned, is
expedited.

SHRI D, D. DESAI : Since Govern+
ment have not proposed any reduction in
expeanditure in the budget, will Government
consider reduction in time so that the work
could be undertaken within half the time
or within some sort of targetted time ?
Have Government anything of that kind in
view, that is, reducing the total time for
disposal of the outstanding cases by setting
tome sort of time-limit, whether it be thres
days or one week or fifteen days or some-
thing of that natute ?

SHRI ' RAM NIWAS MIRDHA : There
are procedures and certain procedures also
oomempl%te some time-limit, whether it be
Yor sanction of a licence or for disposg! of
a8 came &t a particular Rvel in  the

. So, wherever possible, sdme
timo-Himit is alyays Wid down, sad an
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effort is made to seo that cases are digposed
of expeditiously, but where a lot of con-
suitation between different Ministries is
involved, it does take some time to dispose
of cases, but there also inter-Ministerial
committees have been set up and they sit
together and discuss the important cases
and try to expedite them instead of the file
being sent round and long notings being
made. What I mean to say is that this
question of expeditious disposal of Govern-
ment work is continously under review and
it is always before the Government how
these procedures can be improved,

SHRI N. K., SINHA : The hon.
Minister has referred to the institutions
of Lok Pal and Lok Ayukt. What pro-
gress has been made in the States
with regard to these institutions because
the actual implementation of most of
our Plans takes place in the States and

1 do not think that much progress is being
made there ?

SHRI RAM NIWAS MIRDHA : 1 am
not aware of which States have taken steps
for establishing institutions of this nature.
But so far as our own Lok Pal and Lok
Ayukt Bill is concerned, that Bill was
passed by Lok Sabha and it was pending in
the Rajya Sabha, but when the Lok Sabha
was dissolved, that Bill lapsed. The

Government propose to re-intr6duce the
Bill at a suitable opportunity,
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SHRI] P, VENKATASUBBAIAH :
Apart from normal administrative delays,
the delay in responding to public grievances
is due to delay in taking responsibility of
decisions, Has Government come 10 any
decision as to fixing up responsibility for
implementing decisions at the Secretary

lmelmganon?

SHRI RAM NIWAS MIRDHA : He
probably wants to koow at what lovel the
decisions or recommendations of the Com-
mission ave befng impicmonted,

SHRI P. VENKATASUBBAIAH : No,
fixing up responsibility on the officer
concerned to implement degisions,

SHRI RAM NIWAS MIRDHA : In the
governmental hierarchy, cases are disposed
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of at various levels. Muany cases do not
g0 to the Secretaryatall, I think it isa
misconception some hon. members have
that every case goes through the Secretary
or Minister. That is not so. Thereis
substantial delegation of power in regard
to secretariat work ; officers at various levels
dispose of various cases, So it is not
possible to say who is responsible for delay,
but whoever is responsible to dispose of
cases at & particular level is certainly res-
ponsible if there is delay.

Democratic set-np for Chandigarh
Mauniclpal Administration

*381. SHRI A. N. VIDYALANKAR :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether Government have considered
the desirability of ntroducing Municipal
Administration on democratic lines in
Chandigarh ; and

(b) if not, whether Government propose
to introduce at least some democratic
element in the Chandigarh Municipal Admi-
nistration ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K.C. PANT): (a) and (b). It is not
considered advissble at this stage to
introduce an elected body to look after civic
affairs in Chandigarh,

SHRI A. N, VIDYALANKAR : The
Minister has not assigned any reason. Is
it not advisable to listen to the represonta-
tives of cnlighttcned people living in
Chandigarh, instead of denying them partici-
pation in municipal administration ? J

SHRI K. C. PANT: There is no
question of having a municipal body in
Chandigarh. One reason is that the status
of Chandigarh as a Union Territory is itself
a transitional arrangement. As the House
knows, certain decisions have beed taken
with regard to the future of Chandigarh,
The entire eoxponditure is borne by. the
Central Government. It comes to almost
Rs. 100 per capita per annum for civic
amenities, If there were to be &
municipal body, it would have to levy
municipal taxes ; otherwise, there is little
paint in having such a body if the Centre
is to coptinve to bear all the expenses,
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matters stand, an assurance was given by
the erstwhile Punjab Government that no
municipal taxes would be imposed for a
period of 25 years in the interost of the
speedy development of the town. These are
the main reasons which have prompted us
to take this decision.

SHRI A. N. VIDYALANKAR : Does
the Minister feel the time is ripe now to
reconsider the whole position and revise the
present status of Chandigarh so far as
municipal administration is concerned.

SHRI K. C. PANT :
also been gone into thrice, twice in the
Home Minister's Advisory Committee and
once in the Chief Commissioner’s Advisory
Committee. On all these occasions, the
ultimate decision was not to proceed with it.

The matter has

Closure of Tes gardens in Darjeeling
area (West Bengal)

#382. SHRI GADADHAR SAHA :
Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether Government are aware that
a large number of tea gardens have been

closed down in Darjeeling area, West
Bengal ;

(b) if 50, their number and the reasons
therefor ; and

() whether Government are nroviding
short-term capital to these tea gardens for
reopening them ?

THE MINISTER OF FOREIGN
TRADE (SHRI L. N. MISHRA): (a) and
(5). A Statement is:laid on the Table of the
House,

. {€) There is no scheme under considera-
tion for providing shortsterm capital to re-
open the closed tea garden.

Stagerifem
(3) and (b). Three tes gardens in Darjee.
ling were closed down during the 5 yeam
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ending 1969. One tea garden was closed
down due to uneconomic working ; another
tea garden was requisitioned for defence
purposes and the third garden which was
closed down due to uncconomic working
had been resumed by the West Bengal
Government under the KEstates Acquisition
Act.

SHRI GADADHAR SAHA : Is it a
fact that a large number of tea gardens
have been closed in the Darjeeling hill area ?
If so, what is the number, what are the
causes for the closure and what remedial
measures have been taken to reopen them ?

SHRI L. N, MISHRA : As ] stated in
the main answer, three gardens have been
closed, the main reason in the case of two
being uneconomic working and in the other
cdse, it was taken over for defence purposes.
TFhere is no proposal at the moment 10 open
any of them.

Per Capita Development expenditure
in States during Fourth Plun

, ™378. SHRI SHYAMNANDAN
MISHRA ; Will the Minister of PLAN-
NING be pleased to state :

(a) how would the per capita develop-
ment expenditure in States vary during the
Fourth Plan ; and

(b) the comparative figures during the
earlier Plan periods’? '

1 )

THE MINISTER OF STATE IN THRE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) and (b). A
statement indicuting per capita plan oeutlays
during the Foursth.Plan period and compar-
stive Sgues of per cepitaoxpenditure dur-
ing the oarlier periods, is isid.on the Table
of the House,



After some steps had already been taken
by the Planaing Commission to help the
weaker States, are there any other pro-
posals for the same purpose ? Earlier, it
was decided that 10 per cent of the total
that would be made available to the States
wouid be for the weaker States ? What is
the position now 7 Is the Planning Com-
mission thinking of any further measures in
this divection 7

SHRE MOHAN DRARIA : The NDC
h,&‘u&eﬁ this aspect into corsideration,
According to the decision  taken in 1968,
the podl from the Fourth Plan was provided
for the requirements of Assam, Jammu and
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Statement
(In Rupees)
Annual! Annual Annual Fourth
State First Second Third Plan Plan  Plan Plan
Plan Plan Plan 1966-7 1967-8 1968-9 1969-74
1. Andhra Pradesh k1] 52 9 2 16 18 ]
2. Assam 29 51T 103 19 22 19 161
3. Bihar 25 40 67 14 13 12 89
4. Gujarat 58 76 108 25 27 32 165
5. Haryana —_— —_— — 25 29 36 214
6. Jammu and Kashmir 39 77 166 45 52 55 886
7. Kerala 31 49 101 23 25 25 17
8. Madhya Pradesh 34 48 84 15 14 15 93
9. Maharashtra 37 57 103 26 26 k1] 174
10, Mysore 46 62 100 21 23 25 116
11. Nagaland — - . 280 130 136 132 903
12, Orisse 36 54 12 22 2 17 99
13. Punjab 104 87 126 24 34 32 191
14. Rajasthan 39 53 97 21 16 19 111
15. Tamil Nadu 12 57 98 22 24 24 129
16. Uttar Pradesh 25 32 7 18 18 17 103
17. West Bengal 54 43 80 13 12 13 69
All States average. 3 -] 91 20 20 21 e
SHRI SHYAMNANDAN MISHRA : Kashmir and Nagaland. As for the other

States, some criteria have been laid down
by the NDC ; 60 percent amount goes on
the basis of population, 10 per cent gees
on the basis of tax effort, 10 per cent for
such States whose per capita average income
is lower than the national average and 10
per cent for continuing schemes which are
spili-over schemes, So this care has been
taken. It is for the States to try 10 mobilise
their own resources in their own areas,

SHRI SHYAMNANDAN MISHRA :
Has any special request been made by the
Governnwent of Bibar for help ia » special

way 7
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SHRI MOHAN DHARIA : Requests
are being made by all States, even those
whose per capita amverage incoms is more
than the national average. The question is,
having regard to various problems of
various States, to what extent the Central
pool could be allocated. For this purpose,
the criteria have been jaid down after
consulting all Chief Ministers, 1t is their
decision. That is the only decision having
regard to the present set up of the country,

WRITTEN ANSWERS TO
QUESTIONS

Indo-Soviet agreement for exporting
Coir Products to U.S.S.R.

*361. SHRI JYOTIRMOY BOSU:
Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether any agreement has been
signed between India and Soviet Union
recently for exporting coir products to the
Soviet Union ;

(b) the salient points of the agreement ;
and

(c) the steps Government are taking to
increase the export of coir products to the
Soviet Union ?

THE MINISTER OF  FOREIGN
TRADE (SHRI L.N. MISHRA) ;: (a) and
(b). No agreement as such between Govern-
ment of India and Government of USSR
has been signed specifically for exporting
coir products to the USSR. However, in
the Long Term Trade Agrecment signed
between the two Gavernments in December
1970 **Coir Goods” is one of the items for
export from India to USSR,

(¢) Bxports of coir goods to USSR have
Poen progressing smtisfactorily and there
has been no need to adopt special meastures
for increasing emports of these goody to
the USSR.'
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S.T.C. Unity in States for Liaison with
Exporters

*363. SHRI BISHWANATH JHUN-
JHUNWALA : Will the Minister of
FOREIGN TRADE be pleased to state :

(a) whether the State Trading Corpora-
tion has decided to set up units in the
States (0 maintain lisison with the ex-
porters of the States ;

(b) if so, when the scheme will be put
into action ; and

(c) the share of wvarious States for
exports per year through the State Trading
Corporation ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI1 A.C. GEORGE) : (a) No, Sit,

(b) Does not arise,

(c) No shares have been fixed.

qowte g fafas wegoll & v
it frafe sqrae w1 amd g
# ferar

* 364, s VETT wTer WOwy ; WAT
fader s &N ag T Y par
wiq fr :

(%) 3% aegel & ¥y A § farey
arare i frafa sqrare @eeve & wa
wad Ziq ¥ foar §; Wi

(w) af 1971-72 & Nax qIIT
w faare fiey aegel & snave oty frafar
syraTe ¥ v wfemcidr wr y ?
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Wy wfwer & werw & andtya
fomy ar &) [weavew ¥ @ @

Wwd dwar LT-359/71]

(@) 7t adi & wpitew & fwz
% fafeag arae ; 94% af & wa@
sqre fagrm Afy faaifes &@ aug
fo oy § a1 IOF wiw wifgn feo
ok &

Alleged entry by Armed men in
Gurdwara Sisganj, Dethi

*366. SHRI! K. LAKKAPPA :
SHRI V. N. P. SINGH :

will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether 35 armed men forcibly
entered into the Gurdwara Sisganj, Delhi on
the 6th May, 1971 after overpowering the
armed Sewadar at the gate ;

(b) if so, the facts of the case ; and

(¢) what action has been taken by
Government in this matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K.C. PANT): (a)to (c). According to
the Dethi Administration, 41 persons includ-
iag some women and a child locked them-
selves inside Gurdwara Sisganj on 6th May,
1971, after forcibly evicting the Sewadars
from the Gurdwara. A case under the
appropriate provisions of law was registered
by the Police on the report of the Secretary
of the then Gurdwara Prabandhak Commit-
tee, Delhi. The Police arrested them on
20th May, 1971 and produced them before
a Magistrate.  Action is being taken under
the relevant provisions of the law.

Crisls in Cigarette Industry

*367. SHRIM. K. KRISHNAN : Will
tht Minser of FOREIGN TRADE Mo
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pleased to state :

(a) whether the U, K. Tobacco impor-
tors are enjoying special privileges dus {o
the devaluation of the rupee ;

(b) whether Government are aware that
Indian Cigarette Industry is facing a serious
crisis due to the privileges enjoyed by the
foreign tobacco importers ; and

(¢) if so, the steps taken by the
Government to save the industry ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) and (b). No, Sir,

(c) Does not arise,

Dewnnd for Indian resdy-made Garments
in U.S.A. and Western European
Countries

%372, SHRI N, SHIVAPPA : Will the
Minister of FOREIGN TRADE be pleased
to state :

(a) whether Indian ready-made garments
are very popular in the USA, and in
Western Eurepean countries ;

(b) if so, the amount of foreign
exchange earned during the last year ; and

(c) the steps Government propose to
take to popularise these garments in more
countrics and encourage for the expansion
and modernisation of the Indian garments
industry ?

THE MINISTER OF FOREIGN
TRADE (SHRI L. N, MISHRA) : (a) Our
garments are gaining popularity in USA and
West Buropeaa markets,

(%) Rs. 187.4 lakhs,

(¢) Exhibitions, fairs &nd fashions
shows aro beifg arranged in foreign
countries and due publicity is being given
to promote exports, Most of the garments
manufacturing units are in  smali-scale
sector. Imports of machinery is being
arrangod on  hive-purchage basis thro
National Small Industries Corporation.
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industry has been allowed the facility of
import of special varieties of fabrics for use
in making of garments for exports, The
provision of manufacture-in-bond for exports
would facilitate expanded export production.

Fixation of rates of Government
Advertissments to News-papers

*374, SHRI S. R. DAMANI: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the policy followed for giving ad-
vertisements to news-papers and periodicals ;

(b) the criteria laid down for fixing
rates ; and

(¢) the machinery which reviews the
rates from time to time and the extent of
discretionary powers exercised by it in
disposing of requests for enhanced rates ?

PL A A

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDIN{
SATPATHY) : (a) A statement is laid on
the Table of the House.

(b) News-papers/periodicals  have full
freedom to fix their own advertisement
tariffs but the Director of Advertising and
Visual Publicity makes use of only those
news-papers/periodicals whose rates are
found acceptable from the point of view of
publicity requirements,

(c) Advertisement rates may be revised
from time to time by the D.AV.P, at the
request of the publisher or otherwise, on the
basis of a sizeable change in effective circu-
Iation.

Statement

The consideration kept in view while
relensing advertisements to news-papers are
to secure the widest possible coverage within
the limited funds available by a judicious
prooess of selection of news:papers and
periodicals 8o as to reach the class of reader-
ship required to be catered for and the
masses in different Watlks of life. Subjet {9
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this general consideration, it is the policy of
Government to make increasing use of
medium and small news-papers for Govern-
ment advertiscment.

2. While selecting news-papers and
periodicals for the release of Government
advertisements the following factors are
taken into account ;—

(i) Effective circulation (normally,
papers having a paid circulation
of below 1000 are not used) ;

(ii) Regularity in publication (a period
of six months of uninterrupted
publication is essential) ;

(iii) Class of readership ;

(iv) Adherence to accepted standards of
journalistic ethics ;

(v) Other factors such as production
standards, the language and areas
intended to be covered within the
available funds ; and

(vi) Advertisements rates which are
considered suitable and acceptable
for Government publicity require-
ments,

3. Advertisements ar withheld from
such news.papers and periodicals which
habitually indulge in virulent p~paganda
inciting communal passions or preaching
violence, or offend socially accepted conven.
tions of public decency and morals thus
undermining the basic national intersets, The
political affiliation of a news-paper is, how-
ever, not taken into consideration whilo
releasing advertisements.

Allocation of Foreign Exchange
to Calcutta News-papers

#3175, SHRI DINESH JOARDER ‘!
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the estimated amount of foreign
exchange made available to the newspapers
published frora Calcutta separately during
the lest threg years for the impert of
printing and composing machinery ; and
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(b) whether Government are having
any proposal to cut down the foreign
exchange expenditure of the monoplistic
riews-papers in order to give encouragement
the small news-papers 80 as to enable them

to compete with the big news-papers ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) A staiement containing
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Tabile of the House,

(b) VForeign eschange for import of
equipment from abroad is granted to big
newspapers including those belonging to
the large common ownership units, only
for the purpose of replacement of worn-out
machipery and in order only to maintain
and not to augment the productive capacity
of the machinery which are to be replaced.
The demands of all small and medium
newspapers for foreign exchange have been

the requisite information is laid on the met in full every year.
Statement
Year Total value Big Medium Small
(Rs) Value Percentage Value Percentage Value Percentage
(Rs.) (Rs.) (Rs.)
1968-69 39,80,897 35,05,880 88.07 3,39,517 8.53 1,35,500 3.40
1969-70 Nil Nil Nil Nil Nil Nil Nil
1970-71 10,44,970 2,80,463 26,84 Nil Nil 7,64,507 173.16

Demand by Bihar Government for
C. R. P. Battalions

*377 SHRI R. KADANAPALLI :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether in April, 1971 the Bihar
Government had asked the Central Govern-
ment for more Battalions of the C. R. P,
for combating the activities of Naxalites
in the State ; and

(b) if s0, the steps taken by Govern=
ment in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K, C. PANT): (a) and (b). No, Sir.
However in April, 1971 the Bihar Govern~
ment asked for two additional Battalions
of C. R, P.,, in connection with their prog-
ramme of imparting refrosher training to
theis Armed Police to improve their pro-
fessional efficiency,

The State Government hdve asked the
Centre frem time 0 time for the deputation
of the C, R. P,, Units in aid to civil power

and the C, R.P. forcc has been made
available to the extent possible,

Memorandum by M. Ps. for formation of a
seporated statc for Telangana

*379. SHRIM. M. JOSEPH: Will
the Minister of HOME AFFAIRS be
pleased to state ;

(2) whether any memorandum was
submitted to the Prime Minister by the
Telangana Praja Samiti Members of Parlia«
ment urging immediate decision for the

formation of a separate State for Telangana;
and

(b) if so, the salient features thereof
and the steps taken by Government in this
regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K, C. PANT): (@ A deputation of
Telangana Praja Bamiti Members of Parlia-
ment met the Prime Migimer but did not
give any memorandum.

(b) Does not agise,
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T. V. For States Bordering Pakistan

*383, SHRI P, K. DEO : Will the
Minister of INFORMATION AND
BROADCASTING be pleasod to state :

(a8) whether Government propose to
instal TV Stations in the Border States to
counter Pakistan’s slanderous TV propa-
ganda ;

(b) if so, the decision taken by Govern-
ment in this respect ; and

(c) the period likely to be taken in
the implementation of the scheme ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) to (c), Of the TV
stations in Pakistan the one whose prog-
rammes spill over into India is located at
Lahore. Its programmes can be viewed in
certain areas of Punjab and J&K. The
question of setting up of TV Stations in
the Punjab is under Govrrnment's consi-
deration.

Revision of prices of Rayon Yarn
and Woollen Fabrics

*384, SHRI H. M. PATEL:
the Minister of FOREIGN
pleased to state :

will
TRADE be

(a) whether Government have revised
the price of rayon yarn and woollen
fabrics ;

() if so, the reaction of the industry
to the new prices : and

(¢) whether the matter has been
discussed by the representatives of the
industry with Govermment and, if so, the
resuits thereof ?

THE MINISTER OF FOREIGN
TRADE (SHRI L. N. MISHRA) : (8) There
B no statutory control on the prices of
rayon yatn and woollen fabrics. Hence
the question of revising the prices by
Government does npt  arijse.

o) and (), Do not arise,
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Confu‘euee of Chief Ministers and Lieutenant
Governors of North-Eastera States
and Union Territories

*385. SHRI MUHAMMED SHERIFF
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether a Conference of the Chief
Ministers and Licutenant Governors of the
North-Eastern States and the United Terri=
tories was held recently to discuss effective
steps to co-ordinate their security arrange-
ments and development programmes ; and

(b) Iif so, the main points discussed ?

THE MINISTER OF STATE IN THE
MINISTRY OF IHOME AFFAIRS (SHRI
K. C. PANT): (a) and (b). No such
conference has been held. However, P.M,
met the Governor of Assam and Nagaland
and the Lt. Governors of Manipur and
Tripura on 22nd November, 1970 to
discuss matter connected with the north-
castern region in the context of the Govern-
ment’s decision to grant statchood to
Manipur. Tripura and Meghalaya.

T. V. and Documentary Films on recent
Influx of Refugees from East Bengal

%386, SHRI SAMAR GUHA : Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(8) whether Television and Documen-
tary films of the refugees, coming from
East Bengal after the out-break of freedom
struggle, have been taken ; and

(b) if not, the reasons therefore ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY): (a) Yes, Sir. TV news
films on the subject were taken by the
Delhi Television Centre. TV films were also
obtained from the stringer cameraman
stationed at Calgutta and from VISNEWS
service,

Newsreel coverages are being made in
tho form of Jead itema in the weekly
editions of Indian News Roview released
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by the Films Division since April 9, 1971,
Filme Division is now preparing a
documentary film on the subject.

(b) Does not arise.

Satellite Channels to Strengthen Tele-
communication net-work.

*387 SHRI TEJA SINGH SWAT-
TANTRA : Will the Minister of COM-
MUNICATIONS be pleased to state :

(a) whether India will set up 77
Satelite Channels in 1971 to strengthen the
telscommunication net-work ; and

(b) if so, the main features thereof ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N, BAHUGUNA) : (a)
and (b). On the basis of traffic forecast,
a total of 77 Satellite Channels will be
required during 1971-72, However, taking
into account the equipment available
and already installed, it is expected that
about 50 channels wil be working by the
end of 1971-72, Action is being taken for
obtaining additional equipment for pro-
viding channels which may be required in
excess of 50.

2. Since the commencement of opera-
tions through the Satellite Earth Station at
Arvi with effect from the 26th February,
1971, 26 Satellite Channels have already
been instalied and are working with the
following countries :

Australia 1
Bahrain 1
Japan 2
Kenya 1
Kuwait 1
Malaysia 1
Bingapore 1
Switzerland 1
United Kingdom 12
U. 8. A, 4
West Germany oo 1
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The quality of telecommunication
services, particularly telephone service,
provided through the satellite telecommuni-
cation net-work isof a high standard and
is available for all the twenty-four hours,
at the existing rates.

in Promotion
officers from State

ota of LA.S.,
ivil Services

*388. SHRI K. M. MADHUKAR :
Will the PRIME MINISTER be pleased to
state

{a) whether Government are considering
to increase the promotion quota of I. A, S,
from 25 per cent to 50 per cent for the
Officers belonging to the State Civil Ser-
vices ; and

(b) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) and
(b). The Administrative Reforms Commis-
sion in its Report on Personne! Adminis-
tration has recommended that in order to
provide greater opportunities for the
advancement of talented persons who are
not already in Class 1, the guota of vacancies
in Class 1 to be filled by promotion may be
increased upto a maximum of 40 per cent,
This recommendation covers the Indian
Administrative Service also. The recom-
meadation is under examination,

Film Industry of West Bengal

#3890, SHRI P. R. DAS MUNSI : Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the condition of film indus-
try in West Bengal is fast deteriorating and
the number of flims producing units is also
decreasing ; and

(b) if so, the measures Government
propose to take to' save the film industty of
West Bengal ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
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BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) The condition of the
film industry in West Bengal has been
deteriorating since independence as partition
of the country deprived the film industry
located in Calcutta of the sizeable market
in Bast Pakistan. But since 1969-70, there
has been no significant change in the num-
ber of film producing units.

(b) The State Government appointed a
Film Enquiry Committee under Justice
K. C. Sen in 1962 and another ad hoc
Committee hcaded by Shri R. Gupta in
1966 to suggest ways and means to arrest
the doterioration in the film industry in
West Bengal. In June 1969, the State
Government constituted a State Film Con-
sultative Committee under the Chairman-
ship of Shri B.N. Sircar, to suggest methods
for implementing the recommendations of
the two previous commirtees. The Sircar
committes has given a report suggesting
various measures for improvement in the
film industry in West Bengal. The report
is pow under comsideration of the State
Government.

Indo-U. A. R. Annual Trade Plan

*390. SHRI T.S. LAKSHMANAN :
SHRI C. CHITTIBABU :

Will the Minister of FOREIGN TRADE
be plensed to state :

(a) the items which India imports from
the United Arab Republic under the Annual
Trade plan, ending in June, 1971 ;

(b) whether the United Arab Republic
has been asking for diversification of im-
ports from that country ; and

(c) if so, the proposals made in this
regard ?

THE MINISTER OF FOREIGN
TRADE (SHRI I, N. MISHRA) : (a)
Indis imports mainly raw cotton, rice and
rock phosphate from the U. A, R. under
the.-preseat Indo-UAR Trade Arrangsments.

(6) Yes, Sir.
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(c) The U. A. R Government hayy
been suggesting imports into India straighte
away from the U.A.R. of additional items
like television sets, refrigerators, air-condie
tioners etc., the import of which is banned.
They have also offered crude oil but only for
export after 1972.

E. C. A. F. E. Conference at Manila

1627. SHRI NIHAR LASKAR :
SHR1 P, GANGADEB :
Will the Minister of FOREIGN

TRADE be pleased to state :

(a) whether India attended the con-
ference of the Eonomic Commission for
Asia and Far East held in Manila on the
20th April, 1971 ;

(b) whether India put forward proposals
at the Conference ;

() If so, the number out of them which
were accepted ; and

(d) what were the subjects discussed at
the Conference and the decisions arrived
at ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE) : (a) to (d). A statement
is laid on the Table of the House,

Statement

The 27th Annual Session of the Econo-
mic Commission for Asia and the Far East
(ECAFE) was held at Manila (Philippines)
from 20th to 30th April, 1971. The Indian
Delegation to this meeting was led by the
Minister of Foreign Trade. A copy of the
Agenda adopted at the Seision is laid on
the Table of the House. [Placed in Library.
See. No LT-360/71].

2. In pursuance of the directives of
the Council of Ministers contained in the
Kabul Declaration, attention was directed
towards the need to carry forward the
schemes for regional cooperation, and parti-

larly, those relating to the Asian Clearing
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Union and the Trade Expansion Programme
through the adoption of suitable time-table
for action. Efforts were also made to
further the projects in other supporting
fields, particularly export promotion, indus-
trialisation, and transport and communi-
cations.

3. The main points urged by the
Indian Delegation were the following :-

() The imperative need to combine
economic growth with  social
justice,

(ii) The nced to arrest the declining
trend in intra-regional trade aad to
stimulate trade expansion between
ECAFE  developing  countries
through the early adoption of a
mutually beneficial programme of

,. trade expansion supplemented by

other facilitation measures in
accordance with the Kabul Dec-
laration,

(iii) Expeditious follow-up action on
the recommendations of the Pre-
paratory Committes for the esta-
blishment of an Asian Clearmg
Union.

(iv) The need to evolve multi-pational
schemes for export credit reinsu-
rance and export credit refinancing
with the active involvement of the
Asiaa Development Bank.

(v) Strengthening and expansion of the
scope of the ECAFE Trade Pro-
motion Centre so as to enable it
to function as (a) a co-ordinating
unit for collection and dissemina-
tion of commercial information
on a continuing basis and (b) as
an effective promotional agency to
assist and supplement export efforts
of ECAFE develuping countries,
1n particular, it was urged that
the Centre should assist doveloping
countries In this region to take
the fullest advantage of the genera-
lised schome of preferences, avail
of apportunities arising from un.
tying of aid, and prepare for
participation in any schems for
intra-regional trade expansion.
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(vi) The need to give attention to the
problom of increasing freight costs,
and in this connection, to convene
a meeting of the Working Party on
Shipping and Ocean Freight Rates
in 1971,

(vii) The need to give greater attention
to commodity problems and in
particular, the formulation of
suitable commodity arrangemeants,

4. These suggestions of the the Indian
Delegation have been fully reflected in the
report of the Commission. The decisions
arrived at the Session are incorporated in
the Resolutions adopted by the Commission.
A set of copies of the Resolutions adopted
at the Manila Session has been placed in the
Parliament Library.

5. An agreement to establish a Pepper
Community was also signed by India,
Indonesia and Malaysia at the time of this
session in Manila.
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fE wwrem # veq W (oft g
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1968-69 % 6,27,06,700
1969-70 =%, 5,08,58,500
1970.71 = 6,67,75,000
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Natioaal Plan for Geo-Dynamics Projects

16.9, SHRI SAMINATHAN : Will
the Minister of SCIENCE AND TECHNO-
LOGY be pleased to state :

(a) the salient features of national plan
for goo-dynamics Projects discussed at
the recent two-day conference of Scientists
held in New Delhi during April, 1971 ;
and

(b) the areas chosen for studying the
movements taking place in the interior of
the earth ?

THE MINISTER OF PLANNING AND
MINISTER OF DEPARMENT OF
SCIENCE AND TECHNOLOGY (SHRI C.
SUBRAMANIAM) : (a) and (b). The Indian
National Commiittes for Co-operation with
the Intenational Union of Geodesy and
Geophysics held a papel discussion on the
2nd sad 3rd Aprit, 1971 16 consider India's
participation in an intersational Geody-

project whitki is boing ‘organised to”
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study the solid carth, The following working
Groups were sst up to deal with different
aspects of the project.

Subject Coordinator
(i) Seismology Dr. AN, Tandon
(ii) Laboratory stud- Dr. S. Balakrishna
ies on Physical
properties

(iii) Palacomagnetism Dr. R.K. Verma

(iv) Patrology,
Minerology and
Geochronology

Dr. A. P, Subra«
maniam

(v) Surveys Shri J. Chatterjee

FuT sAw § N agerw fody oy
favra
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w7 O A 1969—71 & =qg &t yufy
g A= gwidy v § -

N Tgare wt afceqy wat sy

(wrw waaf #)

fawra * yer oz W Frar 1969-70 '970-71 1

w71 qf g %1 g ~afus =g

1. ¢y aur g7 wrinw 254.340 27.350 32.432
2. wgwIfar aqr

wrgaifas, fawre 24.810 6.283 5.126

3. fawr€ gur fase 66.710 16.020 50.680

4. IG\T Tqr AHA 17.790 1.421 1.500

5. afcagt aargare 178.040 33.296 50.954

6. wavy ¥x1e 151.970 38.910 27.110

7. fafaw 0.480 0.018 0.064

ny : 694.140 123.298 167.866

(2) w= fa¥r w @v ¥ anfay

(3) feehig aar wgerf et §

adl § oft wra i o oY qyaeffy vy weaw dar gt oviiit & fwg A
damr & foT foed aat & wegny & fow v 3 O A faw w1

feg waifew W@ §

ww qw frag fard w9 & fegr qar
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(4) g EwT Nwr G o
ag srefas danwal & sy qar free
T wEeqrer weedt gfamd 9ER &
fag oY ngate & fog o fyer AT
dare w1 x@ ¢y v fdg afufe &
qEENA ¥ CF guT FagQ@ B 1T 9T
fawix fgar av g &1 o wfafa &
FogEw oAy wEIG X Tn weA § aw
Tsy ot o faw afer site T iy
W, AT wraw & qengwr< (SEn
aar  @fqy) wqr avafag weEEIC
(*vaewm sw) |/FE §

(5) wa fa¥ ®wm FQwmE &
g wrdww & o arr g e AR
Fqgr ¥ 50 vy Ty afy xd & Ty
IR FHQT AT E |

(6) g™ & & ux mw faash TL@
frm Y g W of 81 ag frow
oY ggarw fodr kY fre§ gy & ¥
oW faud s wEwEA & BT v
fawe et w7 foqrady wa¥ 9T 9 R
@i

Exports of Cashewnuts

1631. SHRI K; LAKKAPPA : Wil
the Minister of FOREIGN TRADE be
pleased to stote :

(a) the progress made by Government
to boost the export of Cashewnuts ;

(b) the, foreign exchange earned asa
reault of the export of Cashewnuts dusing
the last three years, year-wise; and

) what are Government's plan to
inorense the export of Cashewnuts ?

THE DEPUTY MINISTER IN THE
MINISYRY OF FOREIGN TRADE (SHRI
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A. C, GEORGE) : (a) and (c). For export
of Cashew Kernels, we are mostly dopendent
on imported nuts, As a long term measure,
therefore, the Ministry Food and Agriculture
is taking steps to increase indigenous pro-
duction. Simultaneously, we are trying to
explore new markets for which various pro-
motional measures, such as participation in
Trade Fairs, sonding out delegations and
arranging special promotional measures, are
being undertaken. The State Trading Cor-
portion has also been asked to promote the
exports of Cashew Kernels, specially to non~
traditional markets,

(b) Exyorts of cashewnuts during 1968-
69, 1969-70 and 1970-71 were of the order
of Rs. 60.92 crores, Rs, 57.42 crores and Rs,
52.03 crores respectively bringing the net
foreign exchange earning to Rs. 29,54 crores
during 1968-69, Rs, 29.82 crores during
1969-70 and Rs. 22 78 crores during 1970-71,

#irenw § sy o wd Iew wfer
TS FiaHiTT W wey e 9T

wWaqr wAl

1632, it mtw fay fwez : wqr
U ST AT AT qg qq A Fv
LTCRL T

(%) 71 gev afim oF g
7 fa¥ gy dNare & fawr s

T a1 7w frly weq g g7 savfae
far ot <@ §; W<

(=) =fx g, @ =9 eom w o
AT § oY Xud wr s § ?

qot sty T swwe § av-slt
(o whe ) : (w) s (w). ag
glawfiex g% asfamare & Famar w0T )
surfs, & et own W oW
g wEY ) gl sy & fag
ANATE 6 A FAN TGS N3N &
wfew & wfiew @ § sardt g & soreny



88  Written Answers

A §Y aa ITgEar & @y ge few
a1 wT |

Noa-Utflisation of Funds
allocated to Tripum

1633, SHRI DASARATHA DEB;
Witl the Minister of HOMg AFFAIRS be
pleased to state @

(a) whether the Government of Tripura
did not utilise the sum allocsted for the
year 1970-71 under different head of deve-
lopment ; and

(b) if s0, the reasons for such savings ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT: (a) The Government of
Trpura have reported that the Pian Outlay
for 1970-71 could not be fully utifised under
several heads of development ;

(b) The information is being collected
from the Government of Tripura and will
be laid on the Table of the House as early
as possible

Supply of Andaman Timber to Official
of Grih Mantralaya

1634. SARI HUKAM CHAND
KACHWAI * Will the Minister of HOME
AFRAIRS be pleased to stato

(a) whether some superior type of
timber was supplied to some high officials
of the Orih Mantralaya by the Andamans
Administration ;

(b) whether the same was brought to
Deihi by train by a teacher who came as
as escort 10 school children for youth mels
held in Dethl in the 'year 1970;

. {c) Whether the timber was offered to
the officials as gift or it was on Ppayment
basis;

(d) whether similar type of timber is

available tb general public in Andamans on

the samo raic @s was offerd to above

officials; and
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(o) if not, whether it attracts any action
under the Conduct Rules of Government
Servants ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K.C. PANT) : (a) to (d) Small
amounts of wood were sold to two officers
of the Ministry of Home Affairs on pay-~
ment at the rates it is available to the
genenal public in the Andmans. In one
case, the quantity of wood was 0.066 cu. m,
costing Rs. 48.05, In the sccond case, the
quantity of wood sold was 0.083 cu. m. and
0.032 cu. m. at a total cost of Rs. 108.55 p,
The wood was sold in the month of
QOctober, 1969 Payment was made by these
officers by cheque and the amounts were
adjusted in Government accounts, The
wood was brought to New Delhi by some
officials who were coming here. Neither
these officials nor the Government were put
to any loss or expenditune on this account,

(¢) Does not arise.

Effect of Speculative Activities on Jute
Industry

1635, THRI TRIDIB CHAUDHURI ;
SHIRI IMDRAJIT GUPTA :

Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether there has been any spurt in
speculative activities in the raw Jute market
on account of the fall of jute exports from
East Pakistan after March 25, 1971 as a
result of disturbed conditions in that
country; and

(b) the steps taken by Government to
ensuso that the interests of jute industry
in India may not be adversely affected by
these speculative activities ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) ! (8) Yes, Sir. Tho prices
of raw jute have been fluctuating; The
price of the variety junte, commonly known
as Assam Bottom had risea from Rs, 148,70
per quinial on 25th March o Rs, 166.11 per
quintalon 17th April. The pricas declined |
thers after the ranged betwoen Rs, 15138 to
Rs, 1620 per quintel,
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(b) Crop of jute and mestat in 1971-72
fs expected to be very good. With increased
availability during the next crop season,
violent spurt in jute prices is not anticipated.
Constant watch is being kept on prices and
such measures as may be necessary will be
taken from time to time.

Brain Drain to U.S.A.

1637. SHRI INDRAJIT GUPTA:
Will the Minister of SCIENCE AND TECH-
NOLOGY be plcased to state :

(a) whether the National Science
Foundation of the United States of America
in a report published recently has stated
Indians account for 22 per cent of the total
brain drain to the United States of America
from developing countries ;

(b) whether the measures so far taken
by Government to arrest the brain drain
have provcd ineffective ; and

(¢) if so, further steps Government
propose to take in this connection ?

THE MINISTER OF PLANNING,
AND MINISTER OF DEPARTMENT OF
SCIENCE AND TECHNOLOGY (SHRI
C. SUBRAMANIAM) : (a) Yes, Sir.

(b) The Scientists’ Poo! Scheme has
already helped over 3,600 persons to return
and settle down in India. However, the
increase in percentage of immigrants to the
United States in recent years appears to be
due to the new U.S. Immigration Act.

(¢) Some of the mensures alrcady taken
to facilitate the return of Indian Scientists,
Engineers etc. are given in the Statement
attached. In addition a proposal for
creation of supernumerary posts for absorp-
tion of brilliant Indian Scientists in India,
so that they may not have 1o go abroad
for lack of employment opportunities in the
counlry..is under consideration,

Statement

(A) The following steps have been taken
to facilitate return of scientific and technical
personnel to India:

(@) Creation of a Scientists’ Pool to
provido for temporary , placement
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of well-qualified Indian scientists
and technologists returning from
abroad.

(ii) Creation of supernumerary posts in
approved scientifiic  institutions
to which temporary appointments
can be made quickly from among
the scientists working and studying
abroad.

(iii) The Union Public Service Commis-
sion and most of the State Public
Service Commissions have agreed
to treat Indian scientists and
technologists whose particulars
appear in National Register as
‘Personal Contact’ candidates for
all posts advertised by them. The
Union Public Service Commission
have also made arrangements for
interviewing Indian scientists and
technologists abroad for posts in
India.

(iv) Maintenance of a Special Section of
the National Register of Scientific
and Technical Personnel for enrol-
ment of Indian scientists and techno-
logists abroad and for the ciroula-
tion of their names to all Ministers,
Departments of Government of
India, State Governments, Union
and State Public Seivice Commis.
sions, Universities, Public Sector
Industries and large private sector
establishments. The names of
such personnel are published in
the monthly Technical Manpower
Bulletin (CSIR) which is distributed
free to about 3000 organisations all
over India.

(v) Provision for payment of travel
grant to scientisis, who, on their
selection for appointment in
research institutions in  India,
undertake to serve those institutions
for a minimum ° period of three
years,

(B) Some of the measures takea to
improve employment opportunities for
scientists and engincers aro given below ;—

(1) Scientists are given merit promotion
and advance increments under the
Merit Promotion Scheme.
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(%) Merit of scfentists from senior
Scientific Assistant onwards to the
level of Scientist ‘C* (Rs. 700-1250)
is assessed once in five years for
promotion to the next higher post,

(3) Fellowships are provided in the
National Laboratories/Institutes and
outside research institutions and
Universities -to encourage scientific
talent in the the country.

{4) Grant-in-aid to Scientists to carry
out research,

Incressed Central Assistance to
West Bengal

1638, SHRI B. K. MODAK : Will
Minister of PLANNING be pleased to
state :

{a) whether the per capita plan outlay
and the Central assistance for West Bengal
during the Fourth Plan is the lowest of all
the States of India ; and

(b) if so, whether in view of the growing
unemployment and other economic problems
of that State, Government are contemplating
ap increased allocation for West Bengal ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : (a) West Bengal has
the lowest per capita outlay for the Fourth
Plan. lts per capita Central Assistance is,
however; not the lowest in the country,

(b) Central assistance being pre-
determined according to the formula accept-
ed by the Committee of Chief Ministers set
up by the National Development Council
an increase in the size of the State’s Plan
would be dependent largely on the efforts of
the State (o marshall its own resources for
financing the Plan programmes, The Centrai
assistance for West Bengal during the
Fourth Plan was estimated at Rs, 221 crores

JUNB Y, 1971

Written Answers 60

consisting of the following components ;

(Rs. crores)

(i) 609 on the basis of 159.21
population

(i) State Income (109 Nil

(iii) Tax offort (10%) 19.50

(iv) Irrigation and Power (10%) 6.44

(v) Special problems (10%) 35.85

2100

e——

It may be observed from the above figures
that West Bengal did not get any Centra}
assistance under the criterion (ii) mentioned
above of the per capita income of West
Bengal was higher than the National
average (Rs. 498 as against Rs. 422).

As an increase in the Plan outlay would
depend on the State Governments® capacity
to raise its own resources, the State Govern-
ment has been enabled to channel its addit-
ional resources during the Fourth Plan for
developmental purposes by providing a
special accommodation of Rs. 73 crores
to coves its pre-assessed non-Plan gap. In
this context, it may be noted that the State’s
own resources during the Third Plan were
Rs, 145 crore against which the State’s
resources during the Fourth Plan have been
estimated at only Rs. 101.5 crores. If
efforts arc made to raise more State's
resources, it may be possible to increase the
Plan outlay of the State during the Fourth
Plan period. It may be added that the
Central Government have provided special
assistance outside the Plan for the following
schemes for West Bengal’s  acceleratod
development :

(i) Caicutta Metro-
politan Develop-
ment District Prog-

ramme Rs, 8 crores

(if) frrigation Projects
(Kangsbati Rs. 2
crores and Minor
Irrigation Projects

Rs, 170 crores)  Rs, 5,70 crores
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As the development of the State depends
vory much on the total investment made
during any period of time, it may be
mentioned that the investment in West
Benga! of Contral industrial projects during
the Fourth Five Year Plan is estimated to
be Rs. 1122 crores. During the past
18 years (1951 to 1969) an amount of
Rs. 466 crores had been invested in the
State on Central Industrial Projects. This
gives a per capita investment in Central
Industrial Projects of Rs. 128 for West
Bengal against the national average of only
Rs, 57.

Over and above the above schemes, the
following special projects to be financed
entirely by the Centre have already been
started in West Bengal which will have a
favourable impact on the unemployment
situation :

(i) Small Farmers'
Agency :

Development

Darjceling, Hooglly and West Dinajpur
have been selected under the above scheme
with a provision of Rs. 15 crores per
district during the Plan period.

(i) Rural Works Programme :

One project covering the district of
Purulia and another project covering certain
areas of the two districts of Bankura and
Midoapur have been selected with a
provision of Rs. 1,5 crores for each project
during the Plan period.

(iii) Marginal Farmers® and Landless
Labourers :

Purulia and Bankura distriets have been

selected with a provision of Re. 1 crore per
district.

(i¥) Rrovision of concessional finanoe
by financial institutions :

The district of Purulia, Darjeeling and
Bankura have been selected for the scheme
of providing concessional finance by financial
institutions for starting new industries and
expanding existing industries, The district
of Purulin has been selected uader the
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scheme of providing 10% grant for the
establishment of industrial units costing oot
more than Rs. 50 lakhs per unit,

() Crash Programme for Rural Un-
employment ;

The Crash Programme for solving rural
unemployment has also been initiated in the
State covering all the districts at the rate of
Rs. 10 lakhs per year per district,

Survey Conducted by Allahabad University
Employment Infermation and Guidance
regarding Selection of IAS
Candidates

1639, SHRIMATI BIBHA GHOSH:
SHRI JAGDISH BHATTA-
CHARYYA :

Will the PRIME MINISTER be pleased
to state :

(a) whether Government’s attention has
been drawn to the survey conducted by the
Allahabad University Employment Infor-
mation and Guidance Bureau stating that
all the officers selected for LAS, had
scored poor marks in General Knowledge ;

(b) if s0, the main features of the survey
made ; and

(c) the reaction of Govoernment thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) to
(c). Government’s attention has been drawn
to the ‘Determinants of 1. A. S. Success
Survey' conducted in 1969-70 by the Univer-
sity Employment, Information and
Guidance Bureau of the University of
Allahabad, The survey was undertakea to
make a study of factors which are impor.
tant determinants of sucoess at the Indian
Administrative Service examination. The
Bureau addressed in all 92 officers, appointed
to the Indian Administrative Service on the
basis of the examination conducted by the
Union Public Service Commission in the
year 1968 and abtained a response from 60,
The data thu» collected was analysed with a
view to enquiring into the family and edu-
cgtional  background of the successful
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candidates, the determinants of success at
the compétitive examination and the rot of
University education in this context. One
of the conclusions drawn in this survey is
-that General Knowledge has a poor weight-
age in the examination but there is nothing
disturbing about it,

Government are of the view that it
would not be appropriate to draw any
general conclusions from the limited data
collected by the aforesaid Bur:au in respect
of only some of the successful candidates
in one year’s examination alone and that a
more detailed study will have to be conduc-
ted to draw valid conclusions on the aspects
covered by this survey.

Slow Progress of Work in C.S.1.R.

1640. SHRI B.K. DASCHOWDHURY:
SHRI BISHWANATH JHUN-
JHUNWALA :

Will the Minister of SCIENCE AND
TECHNOLOGY be pleased to state ;

(a) whether, due to constant change
from the purview of one Ministry to another,
the work in the Council of Scientific and
Industrial Research has slowed down to a
great extent ;

(b) since when mecting of the governing
body of the Council of Scientific and Indus-
trial Research or meeting of Directors of

'yarjous Laboratories has not been held ; and

(c) the reaction of Government theroto ?

THE MINISTER OF PLANNING
AND MINISTER OF DEPARTMENT OF
SCIENCE AND TECHNOLOGY (SHRI
C. SUBRAMANIAM) : (8). No, Sir. The
Council of Scientific and Industrial Research
(CSIR) functions as an autonomous Orga-
nisation and its link with the administrative
Ministry is only nominal,

(b) and (c). The Conference of Directors
of the |National Laboratories/Institutes
was held on 4th-5th July, 1970 and the
Governing Body of the CSIR Iast met on
24th July, 1970. Steps to hold the next
meeting of the Governing Body of the CSIR
‘are ‘'on band, The possibitiiy of holding the
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Directors’ Conference before the meoting
of the Governing Body is alo being
explored.

Leave Travel Concession to Central
Government Employees

1641. SHRI M. RAM GOFAL REDDY:
Will the PRIME MINISTER be pleased to
state :

(a) whether a leave travel concession
scheme is in force for the benefit of the
Central Government employees ;

(b) if 5o, the main features and objec-
tives of this scheme ; and

(¢) how far those objectives have been
achieved ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) to (c).
A statement is attached.

Statement

The Leave Travel Concession Scheme
was introduced on 1ith October, 1956 for
the benefit of the Central Government
employees and its salient features are as
follows :-

(a) All regular employees who have put
in one year’s service are entitled to the
travel concession once in a block of two
calendar years, commencing from 1956-57
for journeys to their home-town and back ;

(b) The concession is admissible not
only to Government servants but also to
their wives, legitimate and step children
residing with and wholly dependent on
them, but not to parents, sisters, brothers,
etc,

(c) The concession is available only
when the Government servant proceeds on
regular leave for not less than 15 days and

_is not admissible to railway employees,

members of Deferice services and those who
are cligible for any other form of mv?l
conceiisfons ; : ‘
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(d) For the first 400 kms of outward
and return journey, the actual fare has to
be borne by the Government servant, In
respect of Class 1V Staff, they will have to
bear the actual fare of the first 160 kms
each way. For the rest of the distance the
Government servant is to be reimbursed in
full by Government, the actual fares cf the
class of accommodation to which he is
entitled

(¢) Industrial and Work~charged Stafl
entitled to regular leave are also cntitled to
this concessin  with eflect from the
block (calendar) years 1960-61

() The concession was extended for
journcys between places connected by rail/
partly connected by rail and partly connec-
ted by road/steamer and not connected by
rail.  Tn respect of places not connected by
rail, a Government servant may travel by
stecamer/air where an alternative means of
travel is either not available or is more
cxpensive, In such cases, he will bear the
same proportion of cost as in the case of
rail journeys and the extent of reimburse-
ment would be what would have been
admissible had he travelled by rail in the
entitled class or 100% of actual expenses
whichever is less. The same scale is applied
for journcys by private car (whether the car
belongs to Government servant or not) the
cost of propulsion being borne by Govern-
ment servant ;

(8) In case where the Government ser-
vant is unable to avail of the leave travel
concession in a particular block he is allowed
to carry it forward and avail of it in the
first calendar year of the next block ;

(h) If the family of thc Government
servant remains at the home-town, the
Government servant alone is eligible to avail
of the Leave Travel Concession onee a year ;

{i) Pegsons whose home-towns are
within a distance of 160 Kms in the

case of class 1V staff and 400 Kms in the
cases of others are not entitled to this con-
cession.

The muin objective behind the

présent Leave Travel Concession is to afford
some financial assistance to Goverament
servants coming from far off places to
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enable them to maintfain their domestic and
social ties with their places of origin and
also to give an all India character to the

Central services. The fact that persons
from all parts of the country join the
Central Secrvices which carry all India

transfer liability and the fact that Central
Government servants working at distant
places from their home-towns do avail of
the concession, establish that the scheme
has gone a long way in achieving its objec-
tives.

Per Capita Income and Exgenditure
and Gross National Product

1642, SHRI M. RAM GOPAL
RLDDY : Wil the PRIME MINISTER
be pleased to state :

(a) the per capita income and expendi-
ture and Gross National Product of India
as on 1948 and {970 ; and

(b) whether any improvement has been
noticed in this regard ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
HOME AFFAIRS AND MINISTER OF
INFORMATION AND BROADCASTING
(SHRIMATI INDIRA GANDHD) : (a) The
figures of per capita national income and
gross national product for the years )48
and 1970 are not available, The estimates
for 1954-55 and 1969-70 prepared according
to revised series at constant (1960-61) prices
are given in the enclosed statement.

The estimates for per capita expenditure
for the years 1948 and 1970 are also not
avzilable, The average p%r capita consumer
expenditure of households according to
National Sample Surveys (NSS) for the
years 1954 55 (8th Round of NSS) and
196465 (19th Round of NS8) are given in
the eaclosed statement.

{(b) The increase in per capita national
iocome in 1969-70 over 1954-55 was 24 per
cent at constant (1960 61) prices. The in-
crease in per cqpita expenditure cannot be
estimated from the NSS figures as they are
based on current prices.
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Statement

1. Per capita national income at con-
stant (1960-61) prices*®

1954-55 1960-70 Percentage increase in
(Rs.)) (Rs.) 1969-70 over 1954-55
274.7 339.4 4

2. Gross national product at constant
(1960-61) prices.

1954-55 1969-70
(Rs. crores)  (Rs. crores)
11,107 19, 173

3. Per capita consumer expenditure of
households at current prices based on
National Sample Survey,

1954-55 1964-65

(Rs,) (Rs.)
Rural 182.01 323,89
Urban 300,40 441,37

Influx of Population from Rural to
Urban Areas

1643. SHRI BISHWANATH JHUN-
JHUNWALA : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether the latest census indicates
steady increase in the infiux of population
from the rural to urban areas ;

]

(b) whether Government have considered
the desirability of creating more market
towns/market areas with the amenities of a
town to check this unheakthy influx ; and

(c) if so, what steps have been taken
or proposed to be taken in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
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MOHSIN) : (a) The data of the 1971 Census
arc yet to be fully processed. Hence the
information on migration trends is not yet
available,

(b) and (c). In view of (a) above do not
arise,

Grant of Indian Citizenship

1644, SHRI DHARAMRAO AFZAL-
PURKAR : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) the number of persons (foreigners)
granted Indian citizenship during the year
1970-71 ; and

(b) the number of such Indian Personnel
who discontinued their Indian citizenship
and settled in foreign countries during the
same period ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) (a). According to the infor-
mation available, 2448 persons were granted
Indian citizenship during the year ended
31st December 1970,

(b) There is no provision in the Citizen~
ship Act, 1955, requiring Indian citizens to
report to Government on their acquisition
of foreign citizenship, The information is,
therefore, not available,

Financial Assistance for Handloom
Industry in Kerala

1645. SHRI C. K. CHANDRAPPAN :
Will the Minister of FOREIGN TRADE
be pleased to stato :

(a). whether the Kerala Government
have approached the Centre for financial
assistance to stabilise the handloom, industry
in that State ; and

(b) if so, the decision taken by Govern.
ment in the matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHR}
A. C. GEORGE) : (8) Yess, Sir.

T *These estimates relate 10 the revised sories of pational progucy g fyiated aggregatse

published by the CS.0.
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(b) Financial assistance for the develop-
ment of the handloom industry in Kerala is
being given as part of the block loans and
grants given to the State Government for
annual plans of the State. A request for
extension of refinancing facilities to Kerala
Handloom Finance Corporation was also
received from the State Government but it
was not foundl possible to accede to it.

Decision to participate in Algiers Falr

1646. SHRI NIHAR LASKAR :
SHRI P. GANGADEB:

Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether India has decided to parti-
cipate in the Algiers Fair to be held in
August, 1971 ;

(b) if so, the items to be displayed at
the Fair ; and

(c) the total expenditure involved ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C, GEORGE) : (a) Yes, Sir.

(b) Engineering Goods, textiles of all
kinds, chemicals and pharmaceuticals,
leather manufactures, handicrafts and hand-
looms food stuffs, coir articles etc., are cate-
gorics of goods that would be exhibited,
A list of important items is attached.

(c) The estimated expendilure involved
will be Rs. 4,60 lakhs including Rs. 3.80
lakhs in foreign exchange.

Statement

List 9f articles being procured for dis-
play in the Algerian International Trade
Fair, August 27th to September 12, 1971,

1. Diesel Engines of all types.

2. Agricultural Machinery and pump-
sets,

3, Sewing machines and Fans,
4. Typewriters.
5. Refrigeraiors,
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6. Air-conditioners.
7. Radios, Transistors,
ments.

Sound-equpi-

8. Telecommunication equipment,
9. Automobile accessories.
10. Watches and Clocks,
11. Electrical goods and appliances,
12. Jute products.
13. Hardware items.
14. Plastic goods.
15. Steol tubes.
16. Stainless steel products,
17. Surgical instruments,
18, Consumer goods.
19. Chemicals and pharmaceuticals,
20. Coir products,
21, All types of textiles.
22. Hosiery items.
23. Ready- made garments,
24, Handloom products.
25. Leather goods.
26. Tobacco manufactures,
27. Spices,
28. Aggarbatties and incense sticks,
29, Harna Powder,

30 Handicrafis items etc.

Report of Madan Kishore Commission

1647. SHRI KRISHNA HALDER :
Will the Minister of COMMUNICATIONS
be pleascd to state :

(a) whether Government had appointed
a commission, called Madan Kishore Com-
mission, to inquire into the grievances of
the Extra-Departmental employees in the
Posts and Telegraphs Department ;

(b) whether the Commission has sub-
mitted its report to Government ;

(¢) if so, the main findings of the Com-
ission thereon ; and
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(d) if the reply to part (b) above be in
the negative, the reason for the inordinate
delay in submitting the report ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H.N. BAHUGUNA): (a) Yes,
A one-man committee headed by Shri
Madan Kishore, retired Member, P& T
Board was set up in October *70 to examine
among other things the basis for remuncra-
ting the services of the Extra Departmental
Agents,

(b) Not yet,
(¢) Does not arise.

(d) The Commitice was required to sub-
mit its report within one year from the date
of its formation. As such report is expected
only by October 71,

Extention of Indo-Japan Trade Agree-
ment for Export of Iron ore

1648, SHRI JYOTIRMOY BOSU:
Will the Ministce of FGREIGN TRADE be
pleased to state :

(a) whether Government’s attention has
been drewn 1o a report in the Economic
Times, Bombay in its issue dated the 27th
April, 1971 cntitled “iron Ore Export :
Minerals and Metals Trading Corporation
faces mounting losses™

(b) if so, the reaction of Government
thereto ;

(¢) whether a move is about for the
extension of the eight years® agreement with
Japan for the export of iron ore ; and

(d) if so, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) Yes, Sir.

(b) As had already been pointed out
on the 16th December, 1970, in reply to
Unstarred  Question No. 4896 by the
Hon'ble Member, the main factor affecting
the . economics of iron ore exports is the
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transport cost involved in the procurement
of the ore from areas far away from the
sea ports.

(c) and (d). The particular long-term
coniract referred to covers the exports of
lumpy iron ore from Bailadila vig Visakha-
patnam Port. Deliveries against this contract
during 1970-71 constitute only about one-
fourth of the total iron ore exports of about
12 million tonnes by the M. M. T. C.. This
contract runs till April, 1980. Hence, the
question of its extension does not arise
at this stage,

Small an¢ Medium Newspapers

1649, SHRI JYOTIRMOY BOSU :
Wil the Minister of INFORMATION AND
BROADCASTING be pleased to refer to
the reply given to Unstarred Question No.
72 on the 1st April, 1971 regarding
monopolies in Newspapers Industry and
state

(a) the positive steps taken by Govern-
ment during the last three years to faster
the growth of small and medium news-
papers ; and

(b) the outcome of the steps so for
taken ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (a) and (b). A Statement is
laid on the Table of the House setting out
the steps taken so far by the Ministry to
foster the growth of small and medium
newspapers.

Statement

Government is fully alive to the danger
of concentration of ownership in tHe news-
paper industry which may result in
regimentation of thought and opinion and
is anxious to prevent such developments
as far as practicable. Towards this end,
the following steps have been taken :

() The Press Registrar makes an
annual review of the ownership
of newspapers and periodicals,
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(i)

(iv)
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and studies the development of
common ownership units and
publishes them in a publicetion
called “*Press in India™, so that
the public may become aware of
of the facts relating to the owner-
ship of newspapers.

Under the Registration of News-
papers (Central) Rules, 1956 framed
under the Press and Registration
of Books Act, 1867, it is obligatory
for newspapers to publish annually
in the first issue after the last day
of FRebruary information, infer
alia, relating to the individuals
who own the newspaper and part-
ners or shareholders holding more
than one per cent of the total share
capital, Failure to comply with
this statutory obligation is an
offence under the Press and Regis-
tration of Books Act, 1867 which
is punishable with fine which may
extend to Rs, 500/-,

Under the newsprint Ailocation
Policy, additional newsprint is not
issued to a group or chain of
newspapers for bringing out a fresh
publication.

On the recommendation of the
Diwakar Committee, of the total
annual  foreign exchange made
available for printing and compos-
ing machinery 50% is alloted to
small npewspapers (up to 15,000
circulation), 35% to medium
newspapers  (circulation 15,000—
50,000) and only 15% is allotted
to big newspapers (circulation over
50,000,

Government's advertisement policy
aims at staggering and roleasing
advertisements to newspapers in
suitable rotation in order to ensure
the use of as many papers as
possible so that papers with a big
circuldtion do not get a iarge share
of Government's advertisements,
1t is the policy of Government to
mnke increasing use of small and
wedivmy newspapers, particularly
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those
languages,

published in Indian

With a view to obtaining firsi-hand
and detailed factual information
regarding the methods of unfair
competition and/or  restrictive
practices, if any, adopted by the
lurger newspapers to  suppress,
weaken and climinate the smaller
ones about which there are often
compiaints, a sub-committee, set-
up by the Press Council, invited
specific information and instances
by a letter addressed to nawspapers
and periodicals in all languages
having a paid circulation of 35,000
copies and above. In reply, only
ten dailies and four woeklies
mentioned specific cases of what
they constdered restrictive practices
induiged in by bigger papers. The
Council is curiently pursuing the
enquiy by collecting further in-
formation regarding instances of
resitictive practices,

Government are considering the
question of setting up a Newepaper
Finance Corporation to give
financial assistance to small aand
medium newspapers and not to
big newspapers, to help the healthy
growth of the former.

(viti) (0) Government are of the view that

but for the steps taken by the
Government so far as growth of
big chain newspapers would have
been more than what it has been.
It is not, however, possible to
estimate the exient to which steps
already taken by Government have
been effective, Government believe
that the best way to check the
growth of big chain newspapers
is to forter thé growth of
small and medium news-
papers which are managed on
healthy lines and follow an
enlightened cditorial policy keeping
the national interests in view,
Government are confident that the
steps already taken and the further
steps te be taken in the matter
will effectively foster the growth
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of small and medium newspapers
and thereby check the growth of
big chain newspapers.

(viii) (b) As recommended by the Diwakar
Committee on Small Newspapers,
Government have started a slow
speed news bulletin over the All
India Radio which purveys impor-
tant news; particularly for use by
small and medium newspapers
who, due to financial reasons, are
not in a position to subscribe to
the service of news agencies.

A departmental study of the ownership
pattern of the companies publishing news-
papers has been instituted by the Department
of Company Affairs.

Crimes committed in Union Territories

1650. SHRI JYOTIRMOY BOSU :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) the figures of each type of crime
committed during the years from 1968-69
to 1970-71, year-wise and Union Territory-
wise ; and

(b) the share of political murders and
other murders in the total crimes committed
in each Union Territory from 1968-69 to
1970-71, year-wise ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : (a) and (b). Information is
being collected from various Union Terri-
torries and will be laid on the Table of the
House.

Foreign Exchange earned through Cotton
Trade

1651. SHRI B.K. DASCHOWDHURY:
Wil the Minister of FOREIGN TRADE
be pleased to state the total foreign exchange
earned through cotton trade duting the year
onding September, 1970 ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GBORGE) : Exports of cotton
inclusive of soft and hard waste during the
cotton year September, 1969—August, 1970
amounted to Rs. 1654 lakhs. Exports for
September, 1970 are of the order of Rs.
136.19 lakhs.

Supply of Experimental Satellite by U.S.A.

1652. SHRI B.K. DASCHOWDHURY:
Will the Minister of ATOMIC ENERGY be
pleased to state :

(a) whether the United States of
America has agreed to supply “Experimental
Satellite” (ATS-F) for TV programmes yig
satellite ; and

(b) how much time is likely to be taken
in the first experiment ?

THE PRIME MINISTER, MINISTER
OF ATG.:o. ENERGY, MINISTER OF
HOME AFFAIRS AND MINISTER OF
INFORMATION AND BROADCASTING
(SHRIMATI INDIRA GANDHI) : (a) and
(b). An agreement has been concluded
between India and U, S. A., which will
enable India to utilise, for a period of one
year around 1974, NASA's HTS-F Satellite,

Communal Riots in Various States

1653, SHRI B, K. DASCHOWDHURY:
Will the Minister of HOME AFFAIRS be
pleased to state the places State-wise, where
Communal riots broke out during the years
1970-71 7

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAM NIWAS MIRDHA): A statement, con.
taining information for the period Jaauary
1970 to May 1971 is attached,
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Name of State Name of Place
Sratement
Assam (a) Lakhipur (District Goalpara)

(b) Badarpur (District Cachar)

Gujarat (a) Dholka (District Ahmedabad)
(b) Ahmedabad City
() Baroda
(d) Talala (District Junagarh)
(e) Petiad (District Kaira)
(f) Godhra (District Panchmahal)

Mysore (a) Chamarajanagar (District Mysore)
(b) Akki-Alur (District Dharwar)

Bihar (8) Chaibasa
(b) Patratu
(©) Khirma-Pathera
(District Darbhanga)

Kerala Palghat

Madhya Pradesh (a) Bhilai
Information is

(b) Burhanpur not complete.
Maharashtra Bombay Full information
is awaited for
Uttar Pradesh (a) Aligarh State Govern-
ments,

(b) Pilibhit

(¢) Moradabad
West Bengal Jaisal (District West Dinajpur).

Information in respect of States of Jammu & Kashmir, Andhra Pradesh, Tamil Nadu,
Orissa and Rajasthan and Union Territories of Delhi and Dadra and Nagar Haveli is
awaited. No. riots took place in the remaining States and Union Territories in the period

January 1970 to May 1971.

Earnings from Commercial Advertisements (b) whether there are plans to widen
* advertising service and, if so, the salient

1634, SHRI R, R. SINGH DEO: [eatures thereof; and
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state : (c) the addional revenue expected from
this project ?

(2) The details of All India Radio
¢arnings during the current year from the THE DEPUTY MINISTER IN THR
commsrcial advertisements service, MINISTRY OF INFORMATION AND
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BROADCASTING (SHRI DHARAM BIR
SINHA) ; (8) Gross Earnings for the period
January to April, 1971 were of the order of
Rs 1, 24, 65, 000,

(b) and (¢).Commercial Service has so far
been introduced at 18 Vividh Bharati centres.
It will be extended to the remaining ten
centres according to a phased programme,
Market surveys for this purpose are being
conducted. It is not possible at this stage
to indicate the revenue which will be earned
from these ten centres.

Steps to improve Competitiveness of
Textile goods

1655. SHRI BISHWANATH JHUN-
JHUNWALA : Will lhe Minister of
FOREIGN TRADE be pleased to state :

(’) Whether export of lndian textile
goods is yrelding placed to Japan and Hong-
Kong in the same area of competition;

(b) Whether Government have analysed
the causes that have been impeding the
growth of competitiveness of Indian textile
goods in the foreign countries; and

(c) The steps proposed to be taken to
improve the competitiveness of the Indian
textile goods ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A, C. GEORGE) : (a) Yes, Sir.

(b) and (c). Inadequate availability and
high prices of demestic cotton voupled with
high cost of conversion due to out-dated
machinery in Textile Industry have affected
adversely competitiveness in foreign markets,
The steps taken include:—

(i) Regulating stringently stocks, credit
control and other trading facilities
to arrest rise in prices of cotton.

(i) Arranging import of large quantity
of foreign cotton.

{(ili) Allotment of foreign cotton to

exporting mills,
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(iv) Modernisation of exparting
mills by arranging soft
loans and allowing import of
machinery.

Setting Up of Atomic Power Plant

1656, SHRI BISHWANATH JHUN-
JHUNWALA : Will the Minister of
ATOMIC ENERGY be pleased to state ;

(a) Whether Government have approved
the setting up of an atomic power plant in
Madras;

(b} the extent to which this plant will
be independent of foreign supplies of
material and know-how;

(c) whether Government have envisaged
setting up of an Atomic power plants which
will be wholly indigenous; and

(d) The programme of setting up such
plants in other states ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
HOME AFFAIRS AND MINISTER OF
INFORMATION AND  BROADCAST-
ING (SHRIMATI INDIRA GANDHI):
(a) Yes, Sir,

{(b) The Madras Atomic Power Station
is being built entirely by our scientists and
engineers and will have an indigenous content
of about 809%. The station is based on
design and engineering know-how acquired
from Canada in connection with the Rajas-
than Atomic Power Station.

(c) Efforts are continuing to increase the
indigenous conteat of Nuclear Power
Station.

(d) The Profile for development of
Atontic Energy during the current decade
envisages the addition by 1980 of 1700 MW
installed nuclear power, apart from the
stations currently under construction. New
Nuclear power stations are proposed to be
set up in North, west and south India,
Their precise locations can be decided only
after the site selection committes 'appolhted
by the Department submits j1s report,
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Export of Engineering Goods

1658, SHRI K. LAKKAPPA :
SHRI MUKHTIAR SINGH
MALIK :

Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether Government propose to
boost the export of Engineering goods during
the year 1971-72 ;

(b) if so,
proposal ; and

the main features of the

(o) the extra forcign exchange likely to
be earned as a result thcreof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE): (a) to (c). Annual
Plan for export of engineering goods for
1971-72 has been fixed at Rs. 165 crores as
against actual export of Rs. 11520 crores
during 1970-71 which envisages an additional
earning of Rs. 50 crores in foreign exchange.

Government have a number of continu-
ing schemes to help exporters to increase
production and their marketing capabilities,
A statement of some of such schemes in
force is attached.

Statement

SCHEME FOR BUILD UP OF EXPORT
PRODUCTION AND EXPORT
CAPABILITY

1. The Scheme to
production inclyde—

increase export

{a) Provision of imported raw material
to registered exporters uader a replenish-
ment lideaciag schems,

(b) Supply of indigeneous raw material
like steel and aluminium on priority.

(¢) Asystem of ‘On Account’ import
licences to registered manufacturers/exporters,
having & minimum expbrt performance of
Re. 104+ takhs o miory duridg the year
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1969-70 in respect of non-traditiongl goods,
Alongwith this facility the facilities of
advance and imprest licences enable securing
of raw materials for export production.

(d) A provision of preforential treatment
to export oriented units in the matter af
licensing of expanded capacity, improve-
ment in installed capacity apd also for
imports from preferred sources.

(¢) The grant of licences to export
oriented wunits for import of machinery
required for expansion, modernisation,
diversification of production facilities as well
as for research and development, against

specially allocated foreign exchange.

(f) Organicing of buylk imports of
certain raw materials by public sector
agencies. The Industrial Raw  Material
Assistance Centre of STC and similar cells
of other agencies nominated for bulk
imports will ¢nable registered exporters to
obtain supplies off-the shelf as and when
they are required, on surrender of replenish-
ment licence.

(g) Foreign collaboration in the case of
export oriented units will be accorded
special consideration. The existing agree-
ments providing for restrictions on export
franchise are expected to be suitably revised
when due for renewal. Forcign collaboration
in trading activities can also be cons dered
on merits, if such collaboration’ is for
export.

(h) A provision has been made for
grant of mport facilities to eligible
merchandising export houses to facilitate
production according to export needs.

(i) Units in the small scale sector who
export more than 25% or more of their
production are made eligible to receive
allocation from free foreign exchange are
for their import needs, '

(}) Recently established Trade Develop-
ment Authority has been entrusted with the
task of promoting expart production and
overseas marketing of certain selected
commodities, in the first instange, This
organisation has already underaken waluable
work in this direction.
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2. Por increasing export marketing
capabilities important schemes in forco are
as under :—

(a) Compensatory support is allowed on
exports of selected product to develop
marketing competence and to neutralise the
disadvantages inherent in the present stage
of development of the economy.

(b) Trade agreements provide for export
of non-traditional goods.

(c) Under a scheme of assistance from
the M.D.F. financial assistance is provided
to exporters for export activities like market
surveys sales-teams, publicity, participation
in exhibition and fairs etc. This assistance
is given to recognised export houses and
other approved organisations.

(d) Tax relief and concessions are
provided on expenditure connect with
exports like overseas publicity, foreign
office(s) abroad, support of technical know-
how and other services.

(¢) Drawback of customs and Central
Excise duties as also concessional railways
freight is allowed on a number of export

products,

(f) A scheme of registration of contracts
insulates the registered exporters against
disadvantageous changes in the pattern of
assistance subsequent to their dates of
contracts,

(8) Export finance is made available at
a concessional rate of 7%. E.C.G.C. cover is
available for different export requirements.
The IDBI participates alongwith other
approved commercial banks in the provision
of deferred payment facilities.

3. Several priority industries have been
selecied and placed under export obligation,
Ad-hoc obligations have also been placed on
& number of units,

4, 1In process quality control has been
introduced in several industries,

5. A wholly owned subsidiary of the
State Trading Corporation has been set up
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to specialise in exports of large ventures
and turnkey projects by participating in
global tenders in the field of :

(8) Railway systems—rolling  stock,
locomotives, track and signalling equip-
ments ;

(b) Public utilities ;

(c) Castings and Forgings, ancillary
equipment for big International manufac-
turing concerns such as Automobile Industry
etc.

(d) Complete Industrial Plants
Projects,

and

Eradication of Poverty in India

1659, SHRI M. K. KRISHNAN :
SHRI MUHAMMED SHERIFF 3
SHRI B. N. REDDY :

Will the Minister of PLANNING be
pleased to state :

(a) whether Government have made any
study on the basic causes of growing
poverty of the people in our country ;

(b) if so, the findings thereon ; and

(c) the steps being taken by Government
to eradicate poverty in the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : (a) and (b). Economic
conditions in the country are under constaot
study of the Government. In the four year
period from 1966-67 to 1969-70, the index
number of per capita bational product
(1960-61 ==100) has risen from 100.5 to
110.8. This should indicate improvement
in the economic condition of the country,
The Government, however, recognise that,
on account of vast disparties of income and
wealth, large numbers do not shafe in the
benefits of deve'opment, The Government,
therefore, take the view that poverty has to
be eradicated by vigorously pursuing both
sustained growth and greater equality of
income #nd wealth,

(¢) The eradication of poverty s
nocessarily 8 longterm problem. The
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Government are seeking a basic solution to
this problem by promoting growth with
social justice through appropriate develop-
ment strategy, institutional charge and
economic and social policies. Besides
general policies, some measures directed
specifically to the improvement of the lot of
the poor have been injtiated or thought out
in recent years, Some of the important
ones are listed below : —

1. special package schemes for small
and marginal farmers and agricul-
tural workers and programmes of
animal husbandry to support their
economy ;

2, crash programme for rural employ-
ment ;

3. encouragement to States for
speedier enactment and implemen-
tation of land reform measures
aimed at completing the abolition
of intermediary rights, reducing
rents, providing security of tenure,
lowering ceilings, restricting exemp-
tions and distributing the surplus
land ;

4, attention to improvement of rural
housing, allotment of building sites
to landless workers, conferment of
homestead rights and grant of
assistance to building habitable
dwellings ;

5. emphasis on the need to extend
the new technology in agriculture
to dry farming areas, other new
areas and 1o new crops ;

6. administration of forestry schemes
to benefit contiguous rural areas
and forest labourers and dwellers ;

7. infreased emphasis on welfare and
development of backward classes
and areas ;

8. matioralisation of banking, promo-
tion of pew financial institution,
schemes and procedures and re-
otientation of banking and credit
policies to oxtend crodit facilitios
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for productive purposes to classes
and areas that have been neglected
in the past ;

9. added emphasis on clearance and
improvement of slums and rehabili-
tation of slum dwellers ;

10. redistributive taxation and pursuit
of other socio-ecconomic measures
to reduce disparities ;

11. long-term programmes of rehabili-
tation and development on a viable
basis of individual rural industries ;

12, vigorous promotion of family
planning ;

13, the provision in the 1971-72 Budget
for the benefit of the educated un-
employed ;

14, encouragement of industrial activie
ties in backward areas ; and

15. reappraisal of the Fourth Five Year
Plan, to be undertaken shortly, to
determine, among others, what
further measures could be under-
taken to benefit the poor,

Percentage of Imports through Public Sector

1660. SHRI BALATHANDAYUTHAM:
Will the Minister of FOREIGN TRADE be
pleased to state the percentage of import
handled by the public sector in 1967-68,
1968-69 and 1969-70 ?

THE DEPUTY MINISTER IN THE
MINISTRY OF POREIGN TRADE (SHRI
A. C. GBORGE): A statement showing
the items canalised through public sector
agencies from 1967-68 to 1969-70 is attached,
Caiculation of the exact figures of impor-
tation through public sector agencies during
various past yoars would involve an amount
of labour which may not be commensurate
with the results achieved,

Statement

I, List of items canalised for imports
during 1967-68,

1, Antificial Silk Yarn and Thread
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1.

ILL.

2,
3

4.

5.

List of fresh items

Mercury

Rock
Mineral

Phosphate,  Phosphate

Muriate of Potash (Potaisium
Chloride)

Sulphate of Ammonia.

canalised for

imports during 1968-69.

1.

35, mm Raw Stock, (whether
black or white or colour) exclud-
ing Sound Negative,

X Ray Film
Sodium Niterate (Chilean Nitrate).
Sulphate of Potash

Wool Raw and Wool hops includ-
ing wool waste, Shoddy wool or
woollen rags.

All Synthetic non-cellulose fibres
including polyster fibre,

List of further items canalised for
imports during 1969-70

1.
2.
3,

10.
11,

Copra

Haps

Mutton Tallow
Soyabean oil
Palm oil

Nylon Yarn and thread other than
Industrial Nylon yarn,

Ammoniobm  Nitrate (technical
grade)

Cresylic Acid

Non-processed  elemental /aon-re-
fined recovered sulphur

Titanium Dioxide

Cork wood,

JUNE 9, 1911

Written Answers 88

Remarks by U.P.S.C. on Government
fatlore to intimote vacanciés in sdeance

1661. SHRI S, M, KRISHNA :

SHRI P. GANGADEB:
SHRI MUHAMMED SHERIFF:

Will the PRIME MINISTER be pleased
to state :

(a) whether the Union Public Service
Commission has criticised Government on
its failure to inform in advance about the
exact number of vacancies, to avoid delay
on the part of the Union Public Service
Commission in the declaration of results
of the competilive examinations ;

(b) whether it has also pointed out
certain other lapses ; and

(c) if so, the reaction of Government
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) In
their 20th Annual Report the Union
Public Service Commission have observed
that ‘in spite of the instructions of the
Ministry of Home Affairs in this behalf,
which were reiterated in July 1967, March,
1969 and October, 1969, cases continue to
occur where the Ministries / Departments
do not intimate their requirements, even
approximately for being notified for the
information of prospective candidates’, and
that ‘on certain occasions, even the declara-
tion of the result had to be delayed owing
to non-receipt of information regarding the
exact number of the vacancies from some
of the Ministries/Departments concerned.’

(b) Some of the more important
observations of the Commission in this
regard in the 20th Report, are—

(i) Competitive examinations should
he beld regularly, as failure to do
so detracts from proper maintenance
of the efficiency of the adminis-
tration ;
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(i) The recrsitment pattern to the
Services/posts should follow closely
the methods prescribed in the
Recruitment Rules, In certain
cases there had been low intake
of direct recruits thus creatng
imbalance in cadre structure. In
the case of Engincering S:rvices,
lower intake had affecied adversely
employment  opportunities of
Engineering Graduates,

(¢) As observed by the Commission
itself, instructions have already been issued
from time to time in this matter. The atten-
tion of the Ministries/Departments is being
drawn again to the observations of the
Commission so that there is no repetition
of such lapses in future.

Recovery of Chinese made Arms from
Refugees coming from East Bengal

1662 SHRI 8. M. KRISHNA :

SHRI P. GANGADESB :

Will the Minister of HOME AFFAIRS
be pleased to stato :

(@) whether Government are aware
that Chinese made arms particularly revol-
vers and other type of arms have been
recovered from the refugees crossing in:o
India from East Bengal ;

(b) thereof ;

and

if so, the particulars

(¢) what steps are being taksn to sece
that Chinese arms do not go in the hands
of bad elements in India and that no
disorder is created in the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA): (a) to (c).
The required information is being collected
and wili be Inid on the Table of the Sabha,

Adequate vigilance is being exercised
by Government over ‘the sale, receipt and
Possession of ilficit "arms of loeal or
foreign origin,
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Disabilities suffered by P and T
Employees participating in 1968 Strike

SHRI S, M. BANERJEE: Will
COMMUNICATIONS

1663,
the Minister of
be pleased tn state :

(a) whether the P and T employees,
who participated in the strike of 1968,
are still suffering from some disabilities
in the matter of promotions because of
certain orders ; and

(b) if so, the steps taken by Govern-
ment to remove the same ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H., N. BAHUGUNA) : (a)
The disabilities in the matter of promotions
of strikers were removed by the general
orders issued by the D:pariment of Per-
sonnel on 3-3-70. These orders have
been made applicable in toto to Pand T
employees also.

(b) The question does not arise,

Changes in Structure and Functioning of
Administrative Machinery

1664. SHRI P, GANGADEB: Will
the Minisser of HOME AFFAIRS be pleased
to state :

(a) whether the All India Confederation
of Officers Association has welcome] and
demanded immediate implementation of
Government’s proposal to accelerate changes
in this structure and functioning of the
administrative apparatus in order to expedite
decision making delegation of powers and
responsibilities and streamlining Financial
procedure; and

(b) If so, Government’s reaction there
to ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) Yes,
Sir. )

(b) Government’s policy as announced
by the president in his address to Parliatent
on March 23, 1971 is to accelerate changes
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in the structure and functioning of adminis-
trative apparatus, expedite decision making,
ensure offective delegation of powers and
responsibilities and streamline financial
procedures.  Every effort is being made by
the Government to achieve these objectives
as oxpeditiously as possible,
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- Rnadio Station in Harysna
1668, SHRI YAMUNA PRASAD

MANDAL : Will the Minister of INRFOR-
MATION AND BROADCASTING be
pleased to state :

(&) the time by which Radio Station in
Haryana will be set up; and

(b) the financial implications thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (a) During 1973-74.

(b) Rs. 54, 72 lakhs approximately.

I. A. S. Posts in Union Territory Cadre

1669. SHRI PRABODH CHANDRA :
WM the Minister of HOME AFFAIRS be
pleased to state :

(a) the number of posts of various
categories in the Union Territory cadre of
Indian Administrative Service;

(b) The number of selection Grade posts
in that cadre;

(¢) The number of vacancies in the
Selection Grade of the U, T. Grade of I. A.
8. and reasons why ihese vacancies have not
yet been filled up ; and

(d) The steps, if any, being taken to fill
up these vacancies ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT). (a) A statement is attached.

(b) Eleven

(¢) and (d). According to the present
calculations, there are two vacancies and
these vacancies will be filled up when Cadre
Officers with requisite¢ merit and sufficient
seniority become available.

9, 1911 Written Answers 9%

Statement

The number of posts of various cate-
gories included in the authorised strength of
the 1. A. S. Cadre of the Union territories
and North East Frontier Agency is as
follows :—

1. Senior posts in the Union
tetritories gy
2, Central Deputation  Reserve
@ 40% of 1 above 29
3, Posts to be filled by promotion
and selection under rule 8 of the
1. A. S. (Recruitment) Rules,
1954 (r 259 of 1 and 2 ubove. 25
4, Posts to be filled by Direct
Recruitment 1 plus 2 minus
3 above 76
5  Deputation Reserve @ 20% of
4 above 36*

6. Leave Rescrve « 5% of 4 above 4

7. Junior posts @ 20.60%; of
4 above 16
8. Training Reserve @ 10,599 of
4 above, 8
Direct Recruitment posts 140
Promotion posts 25
Total Authorised Strength 165

el v

*Includes 21 posts in excess of 20%o0f 4
above.

Show-rooms /Sales Depots in Foreign
Countries to popularies Indian
Products

v

1670. SHRI PRABODH CHANDRA :
Will the Mislster of FOREIGN TRADE be
plessed to state :

() whether Gavernment have apened
and show-rooms/sales depois in U. S, A,,
Canada, Bngland and Germuny for the
popularisation of indian products ; and
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(b) if so, when they were opened and
profits or loss made by each one of them ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GLORGE) : (a) and (b). As rcgards
Showrooms, we opened one in New York
in June, 1949 which was closed on 1-1-65
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achizved. As the showroom was opened
with the object of crecating interest abroad
in our products through visual publicity and
trade information and no retail sale was
allowed through the showroom, the question
of profit and loss does not arise,

As regards Sales Depots and their pro-

since 1t was considered that the initial fit and Joss account, a Statement is
objective for which it was set up had been  attached.
Statement

Sales Depots in Foreign Countries :

. U.S A Daic of opening Profit and loss
By Il H E.C.
(1) Sona Shop, New York June, 1965 1965-66 (-} ) Rs. 0.63 Lakhs
19¢6-67 (|) Rs. 329
1967-68 (- ) Rs. 4.53 ,,
1968-69 (-t ) Rs, 892
196970 (4) Rs. 1.65 ,,
1970-71 () Rs. 409 ,
(ii) Sona Shop, Boston, July, 1968 1968-69 (- ) Rs. 1.32 ,,
1969-70 (+) Rs.0.61 ,,
1970-71 (4 ) Rs. 0,40 ,,
2. Canada ( In Canadian $ )
By S.T. C.
(1) Bonded Warchouse .cum-Siles 1965 1967-68 (1) $ 008 Lakhs

Depot, Montreal,

(It was later on converted into STC
of India (Canada) Ltd. with effect
from 13-4-66, Its retail operations
closed in April, 1970 and whole-sale
business in Handicrafis and Hand-

looms discontinued in December,
1970,

3. England No

4  Germany
ByH.H E C.

() Carpet Warehousing Depot,
Hamburg.

(The carpet warchousing depot was
opened for providing facilities to a
consortium of leading Indian Carpet
exporters for sorting their carpets in
West Germany for sale to West
Germany buyers, for which it
receives a commission from the
members of the consortium, Details
of the nett expenditure incurred are
siven.)

Does not arise.

1968-69 (-{) § 024 ,
1969-70 (—) § 0.30

Does not arise,

Nett expenditure

(Rs.)
April, 1965.
1965-66 0.67 Lakhs
1966-67 087 ,.
1967-68 1.2t ,
1968-69 0.68 ,,
1969-70 08
1970-71 286
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Mass fast by ANl Indla Radio Technical
Employces

1671, SHRI SHASHI BHUSHAN :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

{a) whether the technical employees of
All India Radio went on & mass fast on the
29th December, 1970 dcmanding implemen-
tation of the recommendations of the
Betterment Committee ;

(b) if so, the main fcatures of the
recommendations of the Betterment
Committee ; and

(c) the recomm ndations which have
since been implem:nted and (he veasons for
those which have not so far been implemen-
ted ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHR1 DHARAM BIR
SINHA) : (a) They staged a demonstra-
tion in front of the hcuse of t(he former
Minister of State,

{b) The recommendations of (he Depart-
mental Committee (referred to as Beuter-
ment Committee) broadly fall ynder the
following two categories :-

() Re-designation of posts and revi-
sion of recruiment ruleg,

(ii) Improvement of pay scales of
technical employees of Al India
Radio.

(¢) (i) The recommendation to integrate
and redesignate certain technical
posts has been accepted and steps
are under way to implement this
decision in consultation with other
Departments of Government of
India,

(i) The question of improvement of
pay scales will have to await the
recommendations of the pay
Commission,
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Complaints regarding unhappy atmosphere
created by Hipples

1672. SHRI N. SHIVAPPA : Will the
Minister of HOME AFFAIRS be pleased to
state :

(a) whether Government have received
complaints regarding the unhappy atmos-
phere created by the Hippies in the Capital
and in other impottant cities ; and

(b) if so, the reaction of Government
thereto ?

THFE, MINISTER OF STATE IN THE
MINISTRY OF HOME AFTAIRS (SHRI
K. C. PANT) : (a). No, Sir,

(b) Docs not arise,

Meeting of High Power Review Committee
on Telangans

1673. SHRI P, VENKATASUBBAIAH:
Will the Minister of HOME AFFAIRS be
pleascd to state

(a) whether the High Power Review
Committee on Telangana had met recently
undcr the Chairmanship of the Prime
Minister ;

(b) whether any report has been sub-
mitted by the Andhra Pradesh Government
with regard to the progress made in accor-
dance with 8-point Development Programme
suggested by the Prime Minister ; and

(c¢) whether any decision has been taken

with regard to the integration of service of
both the regions ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (a) to (c). At the last
Review meeting held on 11th May 197], the
implementation of the eight-point prog-
ramme was reviewed in the light of the
information furnishbed by the Andhra
Piadesh Government, The progress made
in the integration of services is given in the
statement laid on the Table of the House
in reply to Unstarred Question No, 1072 on
2-6.1971, The State (overnment have
been advised (o expedit action on the pend.
ing cases. ' :
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Use of Regional Languages as Media for
U.P.S.C. Examinations

1674, SHRI P, VENKATASUBBAIAH :
Will the PRIME MINISTER be pleased to
stale :

(a) whether the decision of Government
to allow the use of regional languages
besides English as the media for Union
Public Service Commission examinations is
being implemented by the Union Public
Szrvice Commission ; and

(b) if not, when this decision will be
implemented ?

THFE. MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
DEPARTMENT OF PFRSONNEL (SHRI
RAM NIWAS MIRDHA): (a) and (b).
A beginning in the use of regional languages
was made in 1969, when candidates appear-
ing at the Combined Competitive Examina-
tion for recruitment to the Indian Adminis-
trative Service etc. were given the option
to write their answers in two of the compul-
sory subjects-- Essay and General Know-
ledge—in any of the languages mentioned
in the Eigth Schedule (o the Constitution,
besides English,

Furiher, Hindi has been permitted as an
alternative medium, besides English, for
writing the Essay and General Knowledge
papers at the Assistants’ Grade Examination
conducted since 1964 ; also at the Steno-
graphers’ Examination to be conducted in
1971 the candidates will have the option
to answer the General Knowledge paper
and to take shorthand tests, either in Hindi
or in Engtish,

The question of extending the option
to use the regional Ilanguages to other
subjects in the Combined Competitive
Examination for recruitment to the Indian
Administraiive Service otc, and to other
{Xaminations is under consideration in the
light of the experience gained.

Procurement of Pakistani Raw Jute

1675, SHRI INDRAJIT GUPTA : Will

the Minister of FOREIGN TRADRE bg
pleased o sigte::
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(a) whether some Indian jute mill-
owners and traders have been procuring
Pakistani raw jute from across the border in
tha chaotic situation prevailing since the
Bangla Dcsh events began ;

(b) if so, whether Government propose
to make arrangements to purchase directly,
available stocks, from the Bangla Desh jute
growers ;

(c) whether Indian cultivators are being
asked to step up sowing of jute acreage by
25 per cent over last year's level ;

(d) whether there is likely to be a giut
of raw jute next scason, leading to fall in
prices for the growers ; and

(e) if so, Government’s reaction in the
matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) It has come to the
notice of the Government that some Jute
Mills have been purchasing jute coming from
Eas: Bengal through their own purchasing
agents at various points on the borders.

(b) No, Sir. The State Trading Corpo-
ration is in constant touch with Industry
regarding this matter,

(v) Vigorovs efforts are being made for
increasing raw jute production by expansion
of arca and improving yields per hectare,

(d) No, Sir. In view of the present
situation in East Bengal the production of
jute goods in India is being increased and
this will require total domestic production of
raw jute and mesta.

(¢) Does not arise.

Boosting Indian Jute Exports

1676. SHRI INDRAJIT GUPTA : Will
the Minister of FOREIGN TRADE be
pled.sed to state :

(a) whether competition of Pakistani
Jute Manufactures with the Indisn Jute
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goods in the overseas markets has consider-
ably diminished due to the recent events in
Bangla Desh ;

(b) whether Pakistani output of both
jute goods and raw jute has been drastically
affected by the wat situation there ; and

(c) if so, the steps being taken to utilise
this opportunity to boost Indian Jute exports
abroad ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADNE (SHIRI
A. C. GEORGI) : (a) and (b). Yes, Sir.

(¢) The Ministry of Agriculture in
consultation with the State Governments
concerned have taken steps to increase the
production of jute and mesta in 197172,
As regards the jute goods, the mmdustry has
also planned increased production from a
monthly average of 90,000 tonnes te
110,000 tonnes.

MMTC Officers’ visits Abroad

1677. SHRI § R. DAMANI: will
the Minister of FOREIGN TRADE be
pleased to staie :

(a) how many Officers of the Minerals
and Mectals Tiading Corporation have under-~
taken trips abroad during 1970 71, to which
countries, the expenses incurred and how they
compare with figures of the previous two
years ; and

(b) the business procured by them as a
result of their foreign visits ?

THE DFPUTY MINISTER IN THE
MINISTRY OE FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) Five officers of the
MMTC went abroad on business trips in
1970-71. The countries visited were Czechga
slovahia, Poland, Hungry, Bulgaria, USSR,
Switzerland, France, the U.K., Bc.lgnum
Japan, Democratic People’s Republlc of
Korea and Republic of Korea, Canada and
the US. A, An expcn(hturc of approxi-
mately Rs, 1,06,000 (inclusive of Rs, 3i ,000
in foreign exchapge) was incurred on these
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trips  in  1970.71 as compared with
Rs 1,85,000 and Rs. 1,58,000 in 1969-70 and
1968-G9, respectively.

(b) As a rosult of these business trips in
1970-71, c¢xport orders of the value of
approximately Rs. 16 5 crores were secured.

Export Sales of Small Entrepreneurs and
self-employed through S.T.C.

1678, SHRI S. R. DAMANI: Wil
the Minister of FOREIGN TRADE be
pleased to state :

(a) whether the State Trading Corpora-
tion has been  successful  in  organizing
cxport sa'es of small en'reprencurs and self-
cmployed persons

(b) the nature and manner of assistance
actually offered ;

(c) in how many cases they have helped
and what are the items exported ; and

(d) how much profit the State Trading
Corporation is making on such deals ?

THE DEPUTY MINISTFR IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A, C. GLORGEL) : (a) Yes, Sir.

(b) The Corporation is assisting them
on the following lines :

(i) exploring possibilities of exporting
their products to various countries ;

(ii) helping them with credit facilities ;

(iin) helping them in product develop-
ment and arranging attractive
packing ;

(iv) assisting them in the matter of
shipping ; and

(v) helping them in marketing their
products abroad.

(¢) The Corporation is

assisting a
large number

of entrepreneurs and self~
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emioyed persons in exporting their products,
The items exported are as follows :

Fresh fruits, vegetables, drugs and
pharmaceuticals, sanilary bath room fittings,
duplicators, cycle parts, human hair products,
tea chests, cotton wool, fouatain pens,
punching machines, pressure machines,

pressure stoves, spectacle frames, sports
goods, leather footwear, footwear com-
ponents, leather and leather  goods,

woolen and mixed knitwear, woolen rumals
and shawls etc,

(d) The Corporation charges a nominal
service charge depending upon a number of
factors like international prices and internal
costs.

Free trade zone in Haldia Port Area

1679. SHRI DINESH JOARDER : Will
the Minister of FOREIGN TRADE be
pleased to state :

(a) whether Government have any plan
to develop Haldia area in Woest Bengal as
4 free trade zone; and

(b) if so, what economic ben:fit are
expected from this measure ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) and (b). Suggections
have been received by Government for the
setting up of Free Trade Zones at various
ports including Haldia. Government con-
sider that it m ght be advantageous to watch
the progress of the Free Trade Zone at
Kandla for somme more time before setting
up other Free Trade Zones.

Alrconditioned warehouses for Rubber
Stocks

1630. SHRI A. K. GOPALAN : Wilt
the Minister of FOREIGN TRADE be
pleased toestate 1

(a) whether Government will build air
conditioned warehouses for keeping rubber
stock for more than two years ; and

(b) ¥ so, the main features of the
scheme 72

IYAISTHA 19,1893 (SAKA)

Written Answers 106

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) and (b). The Rubber
Board has been asked recently to submit a
detailed scheme for having the scientific
warchouses for storing rubber.

Setting up of 12w post Offices in Tripura

1681. SHR1 DASARATHA DEB : Will
the Minister of COMMUNICATIONS be
pleased to state :

(a) the number of petitions waiting for
consideration for starting new post offices
in Tripura ;

(b) whether with heavy influx of Dis-
placed Persons in  Tripura, cxtension of
Postal Services in raral areas of Tripura has
become fong over due ; and

() if so, the steps proposed to be taken
in the matter ?

THE MINISTCLR OF COMMUNI-
CATIONS (SHRI H. N. BAHUGUNA) : (a)
As on 31-5-71, twenty represcntations are
pending consideration for opening of new
post offices 1n  Tripura, Of these, 13 are
for opening of extra deparimental branch
post offices and 2 for deparim 'ntal sub post
offices.

(h) and (¢). No proposal has so far
been received (rom any quarter for extension
of postal faciities in Tripura due to heavy
influx of displaced persons,

Separate P & I Circle for Tripura

1682 SHRI DASARATHA DEB : Will
the Minister of COMMUNICATIONS be
pleased to state :

(a) whether due to absence of easy com-
munications, it has become difficult for the
Post and Telegraphs Department, Tripura
to function under the Assam Circle with the
Hoad-Quarter at Shillong ; and

(b) if so, whether Government propose
to start & separate Circle for Tripura ?
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THE MINISTER OF COMMUNI-
CATIONS (SHRI H. N. BAHUGUNA): (a)
No, 8ir.

(b) Does not arise.

Increase in charges for Telephone
Holders in Tripura

1683. SHRI DASARATHA DFB : Will
the Minister of COMMUNICATIONS be
pleased to state :

(a) the annual rental and other charges
fixed for Telephone holders in Tripura ;

(b) whether the charges have been

increased recently ; and

(c) if so, whether Government propose
to bring it down to former rate ?

THE MINISTER OF COMMUNI-
CATIONS (SHRI H. N. BAHUGUNA):
(a) Rentals and call charges of tclephone
connections depend upon whether the
exchange falls under the category of
Measured Rate System or Flat Rate System.
There arc no charges fixed exclusively for
Tripura and only a uniform rate is applied
for all measured rate exchanges other than
Calcutta, Bombay, Delhi and Madras . e.
Rs. 300/- per annum within the *‘local
area”. In such systems 150 local calls in
a quarter are allowed free of charge, next
600 calls charged at 15 P. per call and there-
after at 20 P. per call. In respect of flat
rate exchanges providing 24 hours service, a
rental of Rs. 340/- per annum is charged
and for local calls in such systems no
separate charge is Jeviable.

(b) and (c). The rentals for telephones
were last revised in 1969 and they are still
current. However, in this year’s budget
proposals it has been proposed to inerease
the flat rate rental from Rs, 340/~ per
annum to Rs. 400/- per annum and the
measured rate rental in each system of less
than 10,000 lines equipped capacity, from
300 per anaum to 320/- per annum.

ophone Service with Forelgn Countries
Tl via Satellite

1698, SHRI R. KADANAPALLI :
Will the Minister of COMMUNICATIONS
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be pleased to state :

(a) the names of countries with which
India has a direct telephone service via
satellite upto May, 1971 ; and

(b) the names of countries under
consideration with which India i1s going to
have the same service in future ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a)
Australia, Babrain, Japan, Kenya, Kuwait
Malaysia, Singapore, Switzerland, UK,
USA and West Germany,

(b) the countries which
considered are :—

are being

Belgium, Canada, France, Indoncsia,
Italy, Hongkony, Lebanon and Thailand.
Four countrics out of these eight will be
selected depending on co-ordination and
traffic demands.

> Recommendations by U. P. S. C. Regarding

Emoluments and Service Conditions
of its Members

1685. SHRI R. KADANAPALLL:
Will the PRIME MINISTER be pleased
to state :

(a) Whether the Union Public Service
Commission had complained to the centre
against the non-acceptance of its recom-
mendations regarding emoluments and
service conditions of its members;

(b) if so, what were the recommenda-
tions; and

(c) The reasons for npon-acgeptance of
the recommendations ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) Yes,

Sir.
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(b) and (¢) . The recommendations
made by the commission were :—

(i) The emoluments of the Chair-
man and the Members of the
Commission should appropriately
be placed on par with those of
Chief Justice and Judges of a
High Court respectively and such
parity should be maintamed in
assigning  positions in the
Warrant of Precedence afso.

Pension should be admissible
to all ‘non-official’ members and
should not be restricted only to
those who have completed three
years of sorvice as members; and
additional pension should be
allowed to ‘official’ members
for the service rendered s such
in the Commission as in the
case of Judges of the High Court
and Comptroller and Auditor
General of India.

(i)

The condition of service of
Members of the Commission
should be regulated by suitable
Parhamentary legislation instead
of through the regulation-
making procedure.

(iii)

The recommendations were carefully
considered but Government were not able
to accept them for the following reasons—

Emoluments : The Chairman of the
U.P, 8. C. is entilled to a pay or Rs,
3500 and the other members to a pay of
Rs. 3,000 per month. Besides, an officer
of the ladian Civil Service or an officer who
at the date of his appointment to the
Commission is in the service of the Gover-
ment of India and is entitled, under the
rules applicable to him immediately before
his appeintment, to receive pay at pre-1931
rates, is entitled in addition to a personal
pay of Rs, 500 per month on appointment
to the Commission. In view of financial
stringancy it is the general policy of Govern-
ment to avoid, as far as possible, upward
revisions of higher salaries, and it was
therefore decided that the question of
¢tnhancement of the salaries of the Chairman
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and Members of the Commission need not
be taken up for the time being.

Pension : A member of the Commission
who at the date of his appointment as such
was not in the service of the Central or a
State Government, a local body or any
other body wheily or substantially owned
or controlled Iy Guvernment is entitled to,
on his ceasing to hold office as such member
to pension at the folling rates, namely :--

() In the case of the Chairman
Rs. 6,600 per anoum if he has
completed six years of service;
and

(i) In the case of a member
Rs, 6,000 per annum if he has
completed six years of service,

Entitlement to pcnsion is subject to the
condition that e nmiember concerned should
have completed not less than three years
of service for peasion as such member and
that where the service rendered is for a
period of three years or more but less than
six years the amount of pension shall be
determined in accordance with the formula,
namely, that completed years of service for
pension shall be multiplied by the amount
of the maximum pension admissible and
shall be devided by six.

The commission’s  suggestions for
removal of mmimum qualifying service of
three yearr for non-official members and for
grant of additional pension to official
members could not be accepted in view of
the principles applicable to the grant of
pensions in general and other relevant
considerations relating to conditions of
service in the commission as compared to
the conditions in other bodies,

Regulation of Conditions of Service
by Parliamentary Legisiation Instead of
Through Regulation Making Procedure :
Article 318 of the Constilution empowers
the President to make regulations as to the
conditions of service of Members of tha
Commission. The U,PS.C, (Members)
Regulations, 1969, were accordingly notified
on October 11, 1969,
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Firing on Depuly Superintendent of Railway
Police, Howrah

1¢86. SHRI R. KADANAPALLIL :
SHRI P. K. DEO :

Will the Minister of HOME AFFAIRS
be pleased to state @

{a) whether any arrests were made in
connection with firing on the Deputy Super-
intendent of Railway Police, Howrah on the
10th April, 1971; and

(b) if so, the action taken by Govern-
men against the culprits ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : (4) and (b). The Govern-
ment of West Bengal have intimated that
four persons have been arrested and inves-
tigation of the case 1S in progress,

Conversions to Christianity

1687. SHR1 G. Y. KRISHNAN : Wil
the Minister of HOME AFFAIR be pleased
to state the number of Adivasis, Scheduled
Castes and Scheduled Tribes State-wise con-
verted into Christianity during 1970 ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AI'FAIRS (SHRI
K. C. PANT) : The information 1s not re-
adily available, While, at the census, in-
formation has becn collected in regard to
the members of the Scheduled Tribes, who
are Christians, informations has not been
collected regarding conversions in 1970 of
members of Scheduled Castes or Tribes as
Christians.

Report of Netaji Enquiry Commission

1688. SHRI! M, M. JOSFPH : Will the
Minister of HOME AFFAIRS be pleased to
state

(a) whether the enquiry has been com-
pleted by the Netaji Enquiry Commission ;

(b) if so0, the fndings thereof ; and
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(¢) if not, the time by which it is likely
to be completed and the report laid on the
Table of the House ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : (a) No, Sir.

(b) Does not arise.

(c) The tenure of the Commission is be-
ing extended upto the 31st December, 1971
and the Commission is expected to complete
its inquiry and make its report by that date.

Celling on Quota IL.icences to lmporters

1689. SHRI M. M. JGSEPH : Will the
Minister of FOREIGN TRADE be pleased
to state :

(a) whether recently any ceiling was
fixed on quota licences to importers in the
country; and

(b) 1f so, what is the cciling ?

THE. DFPUTY MINISTER IN THRE
MINISTRY OF FTOREIGN TRADE (SHIR]
A. C. GEORGELE): (a) Yes, Sir.

(b) A cciling of Rs, four lukhs has been
fixed for a quota licence to be issued to an
established importer for the period April
1971-March, 1972, This restriction does not
however, apply to quota licences in respect
of books, drugs and medicines and rubber
contraceptives,

Foreign Trips by Chairman of S.T.C.

1690. SHRI D.D. DFSAI: Will the
Minister of FOREIGN TRADE be pleased
to state :

(a) the number of foreign trips made
by Shri P.L. Tandon, Chairman, Siate Trad-
ing Corporation, during 1970, names of the
countries visited, purpose for which visits
were made and cost to Government includ-
ingd air-fair and foreign exchange involved ;
an

{b) the benefits that accrued from these
trips in terms of export business ?



k] Written Answers

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C, GEORGEF) : (a) During 1970, Shri
P.L. Tandon, Chairman of the State Trading
Corporation, made one private visit abroad
and one official trip connected with S.T.C.’s
export business. During the latter trip he
visited Kenya, Tanzania, Zambia, Malawi,
Uganda, Congo, Nigeria, France, the
Federal Republic of Germany, Belgium,
Hollund, the U.K, and the USSR. The
purpose of the visit to these countries was
to study their cconomies and the present
and future role of their State trading institu-
tions with a view 10 evolving an operational
strategy for STC and its foreign offices. The
cost of the trip was Rs. 25,364/ made up of
air fare amounting to Rs. 16409/- and
foreign exchange expenditure of Rs 8,954.90.

(b) This trip resulied in the building
up of direct contacts with buying ngencies
in the countrics visited, which are expected
to hielp in building up exports of Indian
goods o those countries.
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Disturbances in Mysore over implementation
of Mahajan Commission Report

1694, SHRI P. K, DEO : Will the
Minister of HOME AFFAIRS be pleased to
state :

(a) whether there were scrious distur-
bances in certain parts of Karnatak in
Mysore State over implementation of the
Mahajan Commission report ;

(b) whether Government had sent the
Central Reserve Police in the disturbed areas
without consulting the State Government ;
and

(c) whether the State Chief Minister
protested to Government against interference

in the State autonomy ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : (a) There were disturbances
in some northern districts of Mysore in
December, 1970,

(b) No, Sir,

(c) As a normal precautionary measure,
some army officers were detailed by the
Southern Comand to establish liaison with
the civil officials at the State and the
district levels. The position was explained
to the Chief Minister, Mysore, who had
writtea to the Prime Minister and the De-
fenco Minister.
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Intelligence report about Hijacking of
L A. C. Plane

1695, SHRI P. K. DEO: Will the
Minister of HOME AFFAIRS be plecased to
state :

(a) whether Government had definite
information through its Intelligence agencies
about Pakistan's hijacking of the Indian
Airlines plane and that the Central executive
agencies ignored these reports ;

(b) if so, the reasons therefor ; and

(c) what steps were taken by Govern-
ment to check the hijacking and what was
the reason for its failure to have an effcctive

check ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (a) to (c). The entirc matter
is being inguired into by a Committee set
up for the purpose.

Decline in export of Qileuke

1696. SHRI P. K. DEO: Will the
Minister of FOREIGN TRADE be pleased
to state :

(a) whether the attention of Government
has been invited to a report in the Econo-
mic Times of 9th April, 1971 regarding
export of oilcake ;

(b) if so, whether country is losing
foreign exchange as a result of docline in
the quantum of oilcake exports ; and

(c) if s0, what is the amount of loss ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) ; (a) Ye, Sir,

(b) and (¢). The Indian shipper has
been faceing great difficulty in booking
export orders for U. K. and Western
Europe because of high freight rate and
frequent changes in the rate, The matter
was taken up with the India U, K. Con-
ference Lines. So far no final décision
has been taken. The Government is fulty
conscious of the problem and the matter is
recelving urgent consideration,
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Posting of husband and wife at one
station

1697. SHRIMATI MUKUL BANER-
JEE: Will the PRIME MINISTER be
pleased to state whether Government have
issued orders or instructions that in cases
where the husband and wife are Central
Government employees, both of them
should, as far as practiable, posted in the
same town ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHR1 RAM NIWAS MIRDHA) : No,
Sir. Bach case is decided on merits by
the competent authorities keeping in view
the administrative requirements,

Branches of Tea Bourd opened Aboard

1698. SHRI JAGADISH BHATTA-
CHARYYA : Will the Minister of
FORTIIGN TRADE be pleased to state :

(a) the total number of Marketing
Devclopment Officers stationed abroad, for
opening Tea Board branches ;

{b) the names of countries where they
are stationed ;

(c) the total expenses incurred for open-
ing these branches ; and

(d) the net result of this export promo-
tion of tea in 1969-1970 ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C., GEQORGE): (a) and (b). There are
five Directors of Tea Promotion stationed
in United Kingdom, Belgium, U.S. A,,
U.A.R, and Ausiralia entrusted with under-
taking promotion of Indian tea.

(¢c) The following expenditure was
incurred on the functioning of these five
offices of the Director of Tea Promotioa

JYAISTHA 19, 1893 (SAKA)

Written Answers 118

during the 3 years 1967-68, 1968-69, and
1969-Tv :-
(Figures in Rs. lakhs)

1967-68 1968-69 1969-70

1. UK. 10.2 14,6 18,4
2, Belgium 11.1 11,97 12.7
3. US.A. 22 3.1 5.6
4, U.A.R. 22 31 29
5. Australia 98 1.5 12.3

(d) It is difficult to assess the effective-
ness of export promotion in terms of export
figures in-as-much as exports in a given
year fluctute dus to variation in imports
resulting from normal cconomic process of
stocking and destocking and also other
short term market conditions like produc-
tion and supplies from other countries. How-
ever, as a result of promotion undertaken
by Tea Board’s five overseas offices, in-
creasing awareness about the quality of
Indian Tea was noticed during 1969-70
among foreign packers and tea distributors
which led to the marketing of a number of
pure and predominantly Indian tea blends.
In U. A, R, Indian tea in consumer packets
were imported for the first time in
November, 1969, Consequent on their
decision to increase the percentage of Indian
tea from 45% to 75% in the blend Messrs,
J. Lyons and Company redesigned and
ren. med their established ‘Quick Brew’ as
‘Quick Brew Indian Blend' in U, K. in
December, 1969 Similarly in U, S, A,
two reputed firms of food distributors
marketed a pack of hundred percent Indian
tea bags and a brand of Instant tea manu-
factured and exported from India. Sales
of a number of pure Indian packs marketed
by the local packers on the continent of
Europe continued with the active advet-
rising support by the Tea Board. In
Austrilia Tea Board’s publicity conti-
nued to aim at increasing the awareness of
Indian tea.

Popularising Use of Hindi Names by
Government Departments

1699, SHRI MUHAMMED SHERIFF :
Will the Minister of HOME AFFAIRS be
pleased to state ;

(a) whether Government have issued
any instructions to their various Depart-
ments for popularising the use of their
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Hindi names in official correspondence ;
and

{b) if so, what are the instructions and

the progress achieved in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHR1 RaM NIWAS MIRDHA); (a). Yes,
Sir. Such instructions have been issued from
time to time,

(b) A sct of instructions issued so far
is laid on the Table of the House. [Placed
in Library. See No. LT-361/71}. 1n the
very nature of things, it is not possible to
make any quantitative assessment of pro-
gress in this behalf,

Aid to Mauritins for Broadcasting
Fucilities and Film ladustry

1700, SURI MUHAMMED SHERIFF :
Wil the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether India has agreed to aid
Mauritius in expanding its film Industry and
broadcasting facilities ; and

(b) if so, the salient features thercof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHR1I DHARAM BIR
SINHA) : (a) and (b). All India Radio is
supplying to Mauritius Broadcasting Cor-
poration different typcs of broadcast/TV
programmes. Ao officer of Hindi Unit of
M B.C. is to be given training in AIR, An
officer has been deputed as an Adviser to
M.B.C. In regard to film industry, the
following proposals are being examincd by
the appropriate Ministries concerned :

(1) Setting up of studio and film
jaboratories in Mauritius by Indian
businessmen ;

Joint film produclion schemes ;

@
(&)

Training of personnel from Mauri-
tius in film techniques
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Increasing the export of Indian
feature films to Mauritius ; and

O

(5) Sub-titling of Indian films in French
for exhibition in Mauritius,

F.A.O. Meeting on Quantum of Tea for
World Market

1701. SHR! MUHAMMED SHERIFF :
Will the Minister of FOREIGN TRADE be
pleased to state :

(a) whether any meeting was held by
the represcntatives of leading Tea producing
countries in Rome in April, 1971 under the
auspices of the Food and Agriculture Or-
ganisation to decide on the quantum of tea
that should be placed in the world market
during the year ; and

(b)

if so, the decision arrived at ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE) : (a). Yes, Sir.

(b) It was decided at the meeting that
therc should be a 15 month quota period
running from Ist January, 1971 to ?lst
March, 1972, For the calendar year 1971,
the Global export quota would be 594.8
thousand metric tonnes being the same as
agreed at Mauritius for the 1970 arrange-
ment, The quota for the full 15 months
period would be decided at a review session
of the group to be held about the second
half of September, 1971,
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Delay in Construction of School Building
in P. and 1. Colony, Patna

1704, SHRI RAMAVATAR SHASTRI:
Will the Mimister of COMMUNICATIONS
be pleased to state :

(a) whether the consuiuction work for
a School building 1 the P and T Colony
Kidwaipuri, Patna tor which the foundation
stone was laid by the then Mimister of
Information and Broadcasting and Commus-
nications, Shri Satya Narayan Sinha, has not
yet been started despite sanction of Project
Lstimates and detailed estimates ;

{b) il s0, the rcasons for this delay ;
and

(¢) when the construction work will
cominence and the School building
completed ?

THE MINISTER CF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA):
(8) Yes, construction work has stll to start.

(b) There arc several procedural require-
ments between the stage of making a
proposal and commencement of the building
work at site, vic.; preparation of preliminary
drawings, framing of preliminary estimates,
according of admunistrative approval and ex-
penduure sanction and preparation of work-
ing/detailed drawingss, detailed estimate,
calling of tendets etc, afier due publcity,
which consume time. Being within Circle's
powers of sanction, project and preliminary
estimates were sanctioned by the PMG,
Patna, in December, 1970, Detailed cstimate
is sanctioned by Superintending Fngineer,
who has finalised the same, Notice inviting
tenders is under compilation. Therefore,
there has not been inordinate delay.
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(¢) The work is likely to commence by
July, 1971 and is expected to be completed
by the end of 1972,

Misutilisation of Post Cards by big
Businessmen

1705. SHRI RAMAVATAR SHASTRI :
Wiil the Minister of COMMUNICATIONS
be pleased to state :

~

(a) whether Post Cards are being used
by the Big Businessmzn for advertisement,
sending communications in printed forms
prepagating the business intcrests and there-
by misutilising the Cards which are other-
wise meant for poor public to use it as the
cheapest means of communication ;

(b) whether the Posts and Telegraphs
Trade Unions have proposed to charge more
to printed Post Cards or allow manuscript
only and thereby save the uncalled for loss
to the Department ; and *

{c) if so, the action taken by Govern-
ment in the matter ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N BAHUGUNA):
(a) Yes, Sir. Postcards are being used by
businessmen for sending printed communi-
cations.

(b) No such suggestion appears to have
been reccived from the Trade Unions.
However, similar suggestions have been
received from other sources,

(c) The suggestion to ban printed
communications on postcards was examined
in the past but the Law Ministiy was of the
view that an attempt to ban printed com-
munication was likely to adversely attract
the provisions of the Constitution,

The question whether a  dsfferential
rate could be adopted for postcards bearing
printed communications is curreatly under
cunsideration of the Government,

Direct Dislling System between Dausa
and Gasgapur (Rajasthan)

1706, RAJMATA GAYATRI DEVI :
Will the Minister of COMMUNICATIONS

[FITL i1 A A "
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be pleased to state :

(a) whether Government have wunder
their consideration the scheme to link
through Direct Dial System the cities of
Dausa and Gangapur of Juipur Division of
Rajasthan ; and

(b) if so, when this scheme is going to
take a practical shape ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N, BAHUGUNA):
(a) and (b). No Dausa and Gangapur are
at present manual e¢xchanges of 200 lines
each with very little trunk traffic between
them,

New Telephone Exchanges and Post Offices
in Jaipur and Sawai Madopur

1707, RAIJMATA GAYATRI DEVIL:
Will the Minister of COMMUNICATIONS
be pleased to state :

(a) whether Government have a scheme
to instal ncw Telephone Exchanges and to
open new Post Offices in 1971-72 in the
Districts of Jaipur and Siwai Madhopur 1n
Rajasthan ;

(b) if so, the places where these new
Exchanges and Post Offices are going to be
started ; and

() if the reply to part (a) above be in
the negative ; the reasons therefor ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a) to
(©). Yes, Sir. During 197172 (wo new
exchanges and 10 new Post Offices are
expecied to be opened 1n Jaipur District and
I exchange and 10 post offices in Sawai
Madhopur District.

The exchanges are to be opened at Dudo
and Paota in Jaipur District aad Toda
Bhim in Sawai Madhopur District,

The names of places where post offices
are likely to be opened in the above two
Districts during 1971-72 will depend on the
seruitiny and approval of the proposals
received, which conform to the departmental
standards prescribed for opening of post
offices.
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Decline in Export of Tea to Australia

1709. SHRI C. K., CHANDRAPPAN :
Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether India’s tea export to
Australia had fallen sharply during 1970 ;
and

(b} if so, by hew much and the reasons
for this fall ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) There has been a
small decline in export of tea from India to
Australia in 1970.

(b) The export of tea to Australia in
1970 declined by about five percent from
3.9 mkg. in 1969 to 3.7 m.kg. in 1970,
The decline was due to usual flucwuations in
International trade.

Exprt of Inferior Quality Goods

1710. SHRI C. K, CHANDRAPPAN :
Will the Minister of FOREIGN TRADE
be pleased to say :

(a) whether we are exporting goods
with inferior quality, as the producers are
scuttling the quality control ; and

(b) if so, the steps Government intend
to take to ensure standard quality for goods

exported ?

THE DEPUTY MINISTER IN THE
MINISTR:Y OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) No, Sir.

(b) Adequate steps to ensure export of
quality goods have been undertaken by the
Government through a  comprehensive
brogramme of quality control and pre ship-
ment inspection of major commodities prior
10 their exports, under the Export (quality
Cuntrol and Jmspection) Act, 1963,
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Another change to Officers of Central
and State Governments to Compete
in 1.A.S. Examivation

1711, SHRI K. M. MADHUKAR
Will the PRIME MINISTER be pleased to
state :

(a) whether the Administrative Reforms
Commission recommended for giving one
chance of competing at the regular LA S.
Examination to the Officers of the State
Civil Services who have completed six years
of service and are below 35 years of ago,
even though they have already availed them-
selves of two chances at the regular 1.A.S,
Examination ; and

(b) whether Government propose to
give one chance of competing at the regular
1.A.S. Examination to all talented persons
employed in Government Services (Central
and State), Universities and elsewhere who
have completed one year or two years of
service and are below 35 yecars of age ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) ; (a) and
(b). The Administrative Reforms Com-
mission in its Report on Personnel Adminis-
tration has recommended that everyone who
has completed six years of service in
Government and is less than 35 years of
age may bz given one and only one chance
ta sit for the open competitive examination
for Class I non-technical services, irrespec-
tive of the chances already taken, provided
that he fulfills conditions relating to
educational qualifications. The scope of
this recommendation is limited to those who
are already in Government Service either
at the Centre or in the States. This recom-
mendation is under the consideration of the
Government.

Changes in composition of Board of
Directors of Cotton Corporation

1712 SHRI DHARAMRAO AFZAL-
PURKAR : Will the Minister of FOREIGN
TRADE be pleased to state ¢

(a) whether Government have decided
to make certain changes in the ceamposition
of the Board of Directors of the Cotton
Corporation of India ; and
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(b) if so, the terms of services and
facilities extended to them along with the
Chairman and other Managing Directors?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE) : (a) No, Sir,

(b) Does not arise.

Automatic Dialling System in Mysore

1713. SHRI DHARAMRAO AFZAL-
PURKAR : Will the Minister of COM-
MUNICATIONS be pleased to state :

(a) the names of towns which are
under active consideration for automatic
dialling system in the State of Mysorc; and

(b) the time by when the decision is
likely to be taken ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H, N. BAHUGUNA) : (a)
and (b) 56 manual telephone exchanges were
working in the State of Mysore as on
31.3.71. Out of these exchanges it is
proposed (o convert the following exchanges
to automatic local dialling during fourth
plan period.
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SI. Name of Capacity Likely year of

No. exchange in lines automalisation
1, Bagalkot 400 1973
2. Belgaum 3300 1974
4. Haveri 300 1974
4. XKarwar 300 1974
5. Sirsi 300 1974

{aterrupted Programmes over All
India Radio, Mysore

1714. SHRI DHARAMRAO AFZAL-
PURKAR : Will the Minister of IN-
FORMATION AND BROADCASTING
be pleased to state :

{a) whether broadcasts from the Mysore
All India Radio Station is interrupted
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duiing its operation because of failure of
electricity or mechanical troubles ;

(b) if so, whether in course of pro-
gramme it is also disrupted due to inter-
ventions of programmes of other Stations ;
and

(¢) if so, the steps Government pro-
pose to t.ke in this matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHR1I DHARAM BIR
SINHA) : (a) to (¢). The All India Radio
centre at Mysore 15 only a studio with
recording facilities.  Progammes which are
recorded there are broadeast from Bangalore
station and arc not broadcast <directly from
Mysore,  The quustion of interruption of
broadcasts from Mysote station does not,
therefore, arme,

Yuvabani Programme over All {ndia

Radio, Calcatta

1715. SHRI P. R. DAS MUNSI : Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the Yuvabani Programmo
of All India Radio broadc:st from Calcutta
S+ation, has become a regular programme of
a particular society or club ;

(b) whether the youth belonging to
other groups or clubs and having talents
are denied chance for broadcasting over the
Yuvabani programme ; and

(¢) if so, the steps taken by Govern-
ment in the matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (a) and (b). No, Sir,

(¢) Does not arise.

Wastage of Broadcastirg Time Due to
Long Silence Between Programmes
Broadcast over A. 1. R.

1716. SHRI T. 8. LAKSHMANAN :
Will the Minister of INFORMATION AND
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BROADCASTING be pleased to state :
silence

(a) the average duration of
between the two broadcasts.

¢b) whether this inter-item silence is of
Jate more than the average duration resuliing
in waste of broadcasting time ; and

(¢) if so, the measures Government have
taken to climinate such silent gaps ?

THE DFPUTY MINISTIR IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SIIRI DHARAM BIR
SINITA) : (a) Two to five seconds,

(b) No, Sir.

(¢) Does not urise,

Setting up of Corporation for Hides,
skins and l.eather Exports

1717 SHR}I C. CHITTIBABU : Wil
the Minister of FORFIGN TRADE be
pleased to state ;

(a) whether it is proposed to setupa
scparate Hides, Skins and lLeather I:xport
Corpoiation for exporting and augmenting
their exports ; and

(b) the incentives proposed to be given
to Tamil Nadu exporters for the purposc of
export of leather and leather goods ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A C. GEORGE): (a) No, Sir.

(b) In the matter of export promotion,
uniform export asaistance is granted irres-
pective of the Stale from which the export
originates, A statement showing the export
av.istance given for promoting the export of
leather and leather goods is laid on the
table of the House.

Statement

_ The Government have taken the follow-
Ing steps to promote the exports of leather
and leather goods ;—

(3) In order to increase the unit value
"alisation, export of raw hides and skins
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has Ecen a'most completely banned except
qucta for goat skins which has also been
progressively redvced and by the year
1973-74 the experts urder this i‘ems are
likely to stop altogithrer,

(b) Import of raw hides and skins is
placed on O. G. L. This helps in augmen-
ting the supplics of raw hides and shkins in
the country and reducc the pressure on
consumption of superior quality skins leading
to their rclease for cxport,

(c) Import of wattle bark, wattle
extract, and other tanning bark are also
placed on O, G. L.

{d) Leather Industry has been cate-
gorized as one of the priority industries and
it has thercfore, bcen eligible for priority
treaiment in the matter of allocation of its
requirements from preferred sources.

(¢) For mecting the scare material of
imported origin, import replenishment at the
rates of 3%, 6% and 107, in respect of E. I.
tanned leither, Chrome Tanned Leather
and Finished Leather respectively has been
allowed, [In the case of goods and leather
footwear, import replenishment is allowed
at 15%.

(f) The scheme of draw back of duty
on export of lcather and leather products
has been rationalised and the present
general rate is 4.5% on leather foo.wear
and 109, on leather goods.

(8) Leather footwear and components
thercof and finished leather and leather
goods have been granted air-freight subsidy
w. e. f. 1.2.1971 at the rate of 50% of air
freight paid but restricted to 10% FOB and
159%, FOB respectively,

Development of Coffec Plantation In
Tamil Nadu

1718. SHRI B, NARAYANAN : Will
the Minister of FOREIGN TRADE be
pleased to state the steps taken by Govern-
ment to develop coffee plantation im Tamil
Nadu ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
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A. C. GEORGE) : (1) Coflce Board has at
the request of State Government surveyed
the hill ranges of Dhanknikottai Taluk in
Tamil Nadu and submitted a technical
report on the suitability of the ranges for
Coffee cultivation.

(2) Coffee Board has also offered
technical comments at the request of State
Government on the feasibility of starting
coffee plantations in Kolli Hills in Tamil
Nadu.

(3) Technical Officers of the Board are
also participating in the implementation of
the State Government's Scheme for Develop-
ment of Coffee Plantations in Yercaud Hills
in Tamil Nadu,

The Coffee Board is also operating the
following Schemes for development of
Coffee Plantations in the country including
Tamil Nadu ;:—

(a) Scheme for grant of long-term
loans for intensive cultivation of
small registered coffee holdings |,

(b) Scheme for grant of long-term
loans for replanung, open to all
registered estates

(c) Scheme for giant of short-term loans
for yearly working capital, open to
estates not exceeding (00 acres 1n
extent ; and

(d) Scheme for supply of equipment
and machinery on Hire Purchase

terms open 0 all registered
estatcs.

Exploring New Avenues for Coffec
Export

1719. SHRI B. NARAYANAN : Wil
the Minister of FOREIGN TRADE be
Pleased to state the steps taken for exploring
new avenues for coffee exports ?

THE DEPUTY WMINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : Exports of coffee from
India are goverened by the provisions of
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the International Coffee
which India

Agreement, to
is a signatory, Under the
Agrcement, annual quotas are set
for exports to quotas countries every
year depending upon the world import
requirements., Exports of coffee to these
countries have therefore to be limited to
the annual quotas set by the International
Coffee Organisation for India for each
voffee year (October/September). There is
thus a mitation placed on exporis of cuffee
from India to quota countries,

2. Fxports to non-quota  countries
could be made outside the quotas so set and
no specific hmitatione arc fixed for such
exports by the 1. C. Q). By progressively
increasing the Trade Plan provisions for
exports of coflce to non-quota group cf
countries wluch are non-traditional markets,
exports to which are not covercd by the
hmitation imposed by the 1CO, there has
been a progressive increase in eaports of
coffee from India to these countries,

3. It is proposed 10 send a delegation
for the UK. and European countries to
explore possibihuies of increasing our direct
exports to three foreign exchange marhets
and also to «ome non quota countries with
which we could possibly increased out trade
in coffec.

Export sul oidics fer H'des, Skins and
F xporters

1720, SHRI SAMINATHAN : Will the
Minister of FOREIGN TRAD): be pleased
to state :

(@) the steps taken by the Government
to face squarely the method of “unpredic-
table prices and quantam® adopted by
China to depress the world market prices
of Indian skin and leather ; and

(b) the programme of export subsidies
offered to Indian exporters of hides, skins
and leather ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C., GEORGE) : (a) and (b). With a
view 1o increasing the export of hides and
skins as well as finished leather and lgather
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manufactures the government have taken
the following steps ©

(1) Two Export Promotion Councils
(i) the leather Export Promotion
Council at Madras and (ii) the

Export Promotion Council for
Finished Leather and Leather
Manufactures at Kanpur, have been
sct up,  These two councils under-
take promotional activities such
as sponsaring, trade delegations and
sales and study teams to visit
markets abroad participation in
exhibitions  abroad, collecting
marhet  intelligence and guiding
new eaporters.

(2) Basic raw malterials required for
this industry, such as raw hides
and skins and tanning barks and
extracts, ate permitted for import
under Open General Licence.

(3) “Leather and Lcather goods™ are
onc of the 59 priority indusines.
Units in this industry can, there-
fore, secure import Jicences on the
basis of actual consumption,

(4) Import licence is allowed against
exports of various Jjeather and
leather products, to replenish the
import content in such export
products.

(5) There is provision for drawback of
duty on export of Blue Chrome
tanned goat skins and vegetable
tanned leather.

Inflated Telephone Bills for Trunk Calls
between Delhi and Bombay due
fo Faulty Meters

1721, SHRI FATESINGH RAO

GAFKWAD :
DR. KARNI SINGH :

Will the Minister of COMMUNICA-
TIONS be pleased to state :

(a) whcther Government are aware of
the erratic readings of the meters, recording
trunk calls betw en Delhi and Bombay,
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resulting inflated telephone bills of the

subscribers ; and

(b) if so, the steps taken by Govern-
ment to rectify the same ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a)
No please,

(b) Daes not arise.

Location of Calcutta T. V. Station

1722. SHRI SUBODH HANSDA :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the land for locating the
Television Station in Calcutta has been
obtained from the Calcutta Corporation;

(b) if not, whether the project will be
dropped and shifted to somewhere outside
Calcutta ; and

(c) the plan estimate of the project ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (a) Negotiations with Calcutta
Corporation are in progress. Possession of
Jand has not bezn taken as yet.

{(b) No Sir.
(©) Rs. 19059 lakhs.

Mecting of Indian Council of Institution
of Rubber (London) held in Calcuita

1723, SHRI S, C. SAMANTA : Will
the Minister of FOREIGN ,TRADE be
ple;sed to state :

(a) whether annual general meeting of
the Indian Council of the Institution of the
Rubber (London) was recently held at the
National Test House, Calcutta ;

(b) if so, whether the setting up of an-
other synthetic rubber plant and limitations
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to expansion “and growth of natural rubber
was discussed ;

(¢) whether 1.R.1. held a symposium
on control techniques in rubber compound-
ing 3 and

(d) whether rubber technologists who
participated in the symposium hoped that
the per capita rubber consumption in India
will become largest outside Europe and
North America after a decade ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FORYIGN TRADE (SHRI
A.C. GLORGE : (a) to (d). A Meceting of
the Indjan Section of the Institution of
the Rubber Industry (London) is reported
to have been held recently in Calcutta.
Government have, however, no precise in-
formation about the deliberations of this
meeting.

Research made by Scientists of Tata
Institute of Fundamental Research.
Bombay

1724, SHRI S C. SAMANTA : Will
the Minister of ATOMIC FENI-RGY be
pleased fo state :

(a) whether Prof. M. G. K. Menon,
Director of the Tata Institute of Funda-
mental Research, Bombay, said that a
group of <cientists, led by Prof. D. Lal of
the Tala Institute, had found evidence for
the existence of super-heavy elements so far
unkncewn

(b) if so, whether such elements have
been synthesized in the laboratory ; and

(c) what further studies are going to be
taken up in near future ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
HOME AFFAIRS AND MINISTER OF
INFORMATION AND BROADCASTING
(SHRIMATI! INDIRA GANDI{I) : (a) Yes,
Sir, in an examination of extra terrestrial
materials (from meteoriie and lunar samples
teturned from the Appolle Mission)
Professor D, Lal and his colleagugs of the
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Tata Institute of Fundamental Research
have found what appears to be good evi-
dence concerning the existence in the past
of super heavy olements much heavier than
uranium and probably with a charge around
115 and mass around 300.

(b) No, Sir, not as yet,

(c) Studies are being continucd in order
to establish in a larger sample and with
better precision the above deduction.

Financial Assistance to Punjab

1725. SHRI MOHINDFR SINGH
GILL : Will the Minister of PLANNING
be pleased to state :

(a) the amount of financial assistance
sought by the Government of Punjab from
the Central Government for the imnlemen-
tation of their schemes duting the current
Five Year Plan ; and

(b) whether the Central Government
have taken any decision about the quantum
of assistance to be provided to the State
Government and if so, the pariiculars
thereof ?

THE MINISTE.R OF STATE IN THE
MINISTRY OF PLANNING  (SHRI
MOHAN DIHARIA) : (a) The Government
of Punjab euvisaged Central assistance of
the order of atleast Rs, 190 crores for
financing the State's Fourth Plan ouilay of
Rs. 325 crores as originally proposed,

(b) Central assistance of Rs, 101 crores
has been allocated to finance the approved
Fourth Plan outlay of Rs. 293 56 crores.
This amount has been fixed according to
the formula based on uniformly applied
criteria approved by the Committee of the
National Development Council.

Speclal Facilities for Central Gove:nmont
Employees working in Border Areas

1726, SHRI MOHINDER SINGH
GILL : Will the PRIME MINISTER be
pleased to state :

(a) whether Government have under
consideration any scheme to grant ipecial
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facilities to their employees working in the
border areas ;

(b) whether Government are aware
that the Punjab Government have granted
some facilities to its employees working in
the border areas ;

(¢) whether Government have received
any representation from any Member of
Parliament in (his regard ; and

(d) if so, the action taken thercon ?

TIIF MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) No,
Sir. However, proposals for extension to
Central Government employees of any con-
cession of border area allowance that muwy
be sanctioned by a State Government to
their employees are considered as and when
they arc received.

(b) Yes, Sir.
(c) and (d). Yes, Sir, The suggestions

made by the Hon'ble Member in his letter
dated March 30,1971, to the Finance Minuster

ar¢ under his consideration,
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Automatic Exchanges in Tamil Nadu

1728. SHRI MURASOLI MARAN :
Will the Minister of COMMUNICATIONS
be pleased to state : '

(a) whether there is any proposal to
increase the number of Automatic
Exchanges in Tamil Nadu ; and

(b if so, the number of Exchanges
that will be brought under automatic

system ?
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THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a)
Yes. It is proposed to automatise all
local telephone exchanges in the country in
a phased manner in the light of availability
of financial and material resources.

(b) There were 39 Manual Telephone
exchanges working in Tamil Nadu as on
31-3-71. Out of these, the following 10
exchanges are expected to be automatized
by year 1974.75 —

Arni
Dharmapuri
Karaikal
Ramnad
Tiruvannamalai
Erode
Pondicherry
Tiruppur

L ®NewE W e

-

Tuticorin
Vellose

i d
e

Shortage of Raw Cashew faced by C‘ashew
Factories in Tamil Nadu

1729, SHRI MURASOLI MARAN :
Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether Government aroc aware
that the Cashew factories in Tamil Nadu
are facing hardships due to the non-avail-
ability of raw cashew ;

(b) whether any request has been made
to get the raw cashew through the Tuticorin
Port instead of the Cochin Port ; and

(¢) if so, the action taken thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) No, Sir,

{b) and (c). Although no formal request
has been received, this possibility was
examined, but it was found that the require~
ment at Tuticorin being very small, it was
morte economical to transport the raw nuts
from Cochin, where the ships are off loaded,
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Connection of Delhi with Madras by
S. T. D, System

1730. SHRI MURASOLI MARAN :
Will the Minister of COMMUNICATIONS
be pleased to state :

(a) whether Delhi will be connected
with Madras by S, T, D. system shortly ;
and

(b) if so, how soon it will be connected ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a)
and (b). Trunk Automatic Exchanges
{TAXs) have beeit commissioned at Delhi
and Madras. Work of providing point to
point ST service between Dclthi and
Madras is likely to be taken up soon and
the service is expected to be available before
the end of 1972-73,

Introduction of Telex in Salem
(Tamit Nadu)

1731, SHRI MURASOL! MARAN :
Will the Minister of COMMUNICATIONS
be pleased to state :

(a) whether there is any proposal to
introduce Telex facilities in Salem in Tamil
Nadu ; and

(b) if not, the reasons therefor ?

THE MINISTER OF COMMUNICA-
TIONS (SHR! H. N. BAHUGUNA) : (a)
and (b). A 50 line Telex was commissioned
at Salem on 20-3-1971,

Inordinate time taken for outgoing
Telephone Calls from Bombay

1732, DR. KARNI SINGH : Will the
Minjster of COMMUNICATIONS be
pleased 1o state :

(a) whether Government have received
complaints about the inordinate time being
taken by the ordinary and even the urgent
telephone calls to go from Bombay to other
cities ;

(b) if so, the reasons therefor ;
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(c) whether in view of the Prohibitive
charges of the lightning calls and also in
view of the egonising delays, Government
will consider to give some concessional
facilities to M.Ps. (0o enable them to dis-
charge their duties more cffectively ; and

(d) if not, the reasons therefor ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H.N. BAHUGUNA): (a) and
(b). Bombay is connected by coaxial cable
on the routes Ahmedabad—Jaipur—Dethi—
Calcutta and Poon-—Bangalorc-——Madras.
Bombay has also direct subscriber trunk
dialling service with Poona, Surat and
Ahmedabad. On these routes the calls go
through quickly and there are no complaints,
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